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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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... (Interruptions)

MADAM SPEAKER: Papers to be laid.
... (Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Madam, I am on a point of order.
... (Interruptions)

MADAM SPEAKER: Let me complete the Paper Laid.
... (Interruptions)

11.0 % hrs

At this stage, Shri G.V. Harsha Kumar, Shri K. Bapiraju and some other

hon. Members came and stood on the floor near the Table.

... (Interruptions)
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11.01 hrs
PAPERS LAID ON THE TABLE

MADAM SPEAKER: Papers to be Laid.
THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): I beg to lay on the
Table a copy (Hindi and English versions) of the Mid-Year Economic Analysis,
2013-2014, under sub-section (1) of Section 7 of the Fiscal Responsibility and
Budget Management Act, 2003.

[Placed in Library. See No. LT 10760/15/14]
THE MINISTER OF HEALTH AND FAMILY WELFARE AND MINISTER OF
WATER RESOURCES (SHRI GHULAM NABI AZAD):I beg to lay on the
Table:-

(1) A copy each of the following papers (Hindi and English versions)
under Section 619A of the Companies Act, 1956:-

(1)  Review by the Government of the working of the U.P. Projects

Corporation Limited, Lucknow, for the year 2010-2011.

(i) Annual Report of the U.P. Projects Corporation  Limited,
Lucknow, for the year 2010-2011, alongwith Audited Accounts

and comments of the Comptroller and Auditor General thereon.

(2)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library. See No. LT 10761/15/14]

(3) (1) A copy of the Annual Report (Hindi and English versions) of the Food
Safety and Standards Authority of India, New Delhi, for the year
2012-2013, alongwith Audited Accounts.
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)

(6)

(7

®)

(i)

(1)

(ii)
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A copy of the Review (Hindi and English versions) by the
Government of the working of the Food Safety and Standards
Authority of India, New Delhi, for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

[Placed in Library. See No. LT 10762/15/14]

A copy of the Annual Report (Hindi and English versions) of the
Betwa River Board, Jhansi, for the year 2012-2013, alongwith
Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Betwa River Board, Jhansi, for the
year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (5) above.

(i)

(i)

[Placed in Library. See No. LT 10763/15/14]
A copy of the Annual Report (Hindi and English versions) of
the Narmada Control Authority, Indore, for the year 2012-
2013, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Narmada Control Authority,
Indore, for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (7) above.

[Placed in Library. See No. LT 10764/15/14]
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(10)

(11)

(12)

(13)

(1)

(i)
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A copy of the Annual Report (Hindi and English versions) of
the Brahmaputra Board, Guwahati, for the year 2011-2012,
alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by
the Government of the working of the Brahmaputra Board,

Guwabhati, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (9) above.

(1)

(i)

[Placed in Library. See No. LT 10765/15/14]
A copy of the Annual Report (Hindi and English versions) of the

Brahmaputra Board, Guwahati, for the year 2012-2013,

alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Brahmaputra Board,

Guwahati, for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (11) above.

(1)

(i)

[Placed in Library. See No. LT 10766/15/14]
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Health and Family Welfare, New

Delhi, for the year 2012-2013.

A copy of the Annual Accounts (Hindi and English versions) of the
National Institute of Health and Family Welfare, New Delhi, for the
year 2012-2013, together with Audit Report

thereon.
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(14)

(15)

(16)

(17)

(iii)

14

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Health and

Family Welfare, New Delhi, for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (13) above.

(1)

(i)

(iii)

[Placed in Library. See No. LT 10767/15/14]

A copy of the Annual Report (Hindi and English versions) of the
National Health Systems Resource Centre, New Delhi, for
the year 2008-2009.

A copy of the Annual Accounts (Hindi and English versions) of

the National Health Systems Resource Centre, New Delhi, for the year
2008-2009, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Health Systems

Resource Centre, New Delhi, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (15) above.

(1)

(ii)

[Placed in Library. See No. LT 10768/15/14]
A copy of the Annual Report (Hindi and English versions) of the

National Health Systems Resource Centre, New Delhi, for

the years 2009-2011.

A copy of the Annual Accounts (Hindi and English versions) of the
National Health Systems Resource Centre, New Delhi, for the years
2009-2010 and 2010-2011, together with Audit

Report thereon.
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(111)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Health Systems
Resource Centre, New Delhi, for the years 2009-2011.
(18) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (17) above.

(19) ()

(i)

(iii)

[Placed in Library. See No. LT 10769/15/14]
A copy of the Annual Report (Hindi and English versions) of the
National Health Systems Resource Centre, New Delhi, for

the year 2011-2012.

A copy of the Annual Accounts (Hindi and English versions) of the
National Health Systems Resource Centre, New Delhi, for
the year 2011-2012, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Health Systems

Resource Centre, New Delhi, for the year 2011-2012.

(20)  Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (19) above.

2 @)

(i)

(iii)

[Placed in Library. See No. LT 10770/15/14]
A copy of the Annual Report (Hindi and English versions) of the

National Health Systems Resource Centre, New Delhi, for

the year 2012-2013.

A copy of the Annual Accounts (Hindi and English versions) of the
National Health Systems Resource Centre, New Delhi, for
the year 2012-2013, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Health Systems

Resource Centre, New Delhi, for the year 2012-2013.
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(22) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (21) above.
[Placed in Library. See No. LT 10771/15/14]

(23) A copy each of the following Notifications (Hindi and English

versions) under Section 34 of the Pre-conception and Pre-natal
Diagnostic Techniques (Prohibition of Sex Selection) Act, 1994:-

(i) The Pre-conception and Pre-natal Diagnostic Techniques

(Prohibition of Sex Selection) Amendment Rules, 2014

published in Notification No. G.S.R. 13(E) in Gazette

of India dated IOth January, 2014.
(i1)) The Pre-conception and Pre-natal  Diagnostic
Techniques

(Prohibition of Sex Selection) (Six Months Training) Rules,

2014 published in Notification No. G.S.R. 14(E) in Gazette of

India dated lOth January, 2014.

[Placed in Library. See No. LT 10772/15/14]

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): On
behalf of Shri Praful Patel, I beg to lay on the Table:-

(1) A copy of the Report (Hindi and English versions) of the
Comptroller and Auditor General of India-Union Government (No. 26
0f2013)-(Performance Audit) Expansion and Utilisation of Power
Equipment Manufacturing Capacity in Bharat Heavy Electricals Limited,
Department of Heavy Industry, Ministry of Heavy Industries and Public
Enterprises, for the year ended March, 2012 under Article 151(1) of the
Constitution.

[Placed in Library. See No. LT 10773/15/14
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(2)
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A copy each of the following papers (Hindi and English versions)

under sub-section (1) of Section 619A of the Companies Act, 1956:-

(a)

(b)

(©)

(d)

(i)

(ii)

(ii)

(i)

Review by the Government of the working of the Engineering

Projects (India) Limited, New Delhi, for the year 2012-2013.

Annual Report of the Engineering Projects (India) Limited, New
Delhi, for the year 2012-2013, alongwith Audited Accounts and comments

of the Comptroller and Auditor General thereon.

[Placed in Library. See No. LT 10774/15/14]

Statement regarding Review by the Government of the
working of the Richardson and Cruddas (1972) Limited,
Mumbai, for the year 2012-2013.

Annual Report of the Richardson and Cruddas (1972) Limited, Mumbai,
for the year 2012-2013, alongwith Audited Accounts and comments of

the Comptroller and Auditor General

thereon.
[Placed in Library. See No. LT 10775/15/14]

Statement  regarding  Review by the Government  of the

working of the Hindustan Cables Limited, Kolkata, for the year
2012-2013.

Annual Report of the Hindustan Cables Limited, Kolkata, for the year
2012-2013, alongwith  Audited Accounts and

comments of the Comptroller and Auditor General thereon.
[Placed in Library. See No. LT 10776/15/14]

Statement  regarding  Review by the Government  of the

working of the Instrumentation Limited, Kota, for the year 2012-2013.
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(i1)  Annual Report of the Instrumentation Limited, Kota, for the year
2012-2013, alongwith Audited Accounts and comments of

the Comptroller and Auditor General thereon.
[Placed in Library. See No. LT 10777/15/14]

) () Statement  regarding  Review by the Government  of the
working of the HMT Limited, Bangalore, for the year 2012-
2013.

(i1))  Annual Report of the HMT Limited, Bangalore, for the year
2012-2013, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

(3) Two Statements (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at item No. (b & c) of (2)

above.
[Placed in Library. See No. LT 10778/15/14]

@ A copy of the Annual Report (Hindi and English versions) of the Fluid
Control Research Institute, Palakkad, for the year
2012-2013, alongwith Audited Accounts.

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Fluid Control Research

Institute, Palakkad, for the year 2012-2013.

(5) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (4) above.

[Placed in Library. See No. LT 10779/15/14]

THE MINISTER OF RURAL DEVELOPMENT (SHRI JAIRAM RAMESH): 1
beg to lay on the Table a copy of the National Rural Employment
Guarantee Act, Schedule I and II Amendment Order, 2013 (Hindi and
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English versions) published in Notification No. S.O. 19(E) in Gazette of India

dated 3

rd

January, 2014, under sub-section (2) of Section 29 of the Mahatma

Gandhi National Rural Employment Guarantee Act, 2005.

[Placed in Library. See No. LT 10780/15/14]

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI
JYOTIRADITYA M. SCINDIA): to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions)

under sub-section (1) of Section 619A of the Companies Act, 1956:-

(a)

(b)

(©)

(1)

(i)

(1)

(ii)

(1)

Review by the Government of the working of the Power
Finance Corporation of India Limited, New Delhi, for the year

2012-2013.

Annual Report of the Power Finance Corporation of India Limited, New
Delhi, for the year 2012-2013, alongwith Audited Accounts and

comments of the Comptroller and Auditor

General thereon.
[Placed in Library. See No. LT 10781/15/14]

Review by the Government of the working of the THDC India
Limited, Rishikesh, for the year 2012-2013.
Annual Report of the THDC India Limited, Rishikesh, for the year

2012-2013, alongwith Audited Accounts and comments of

the Comptroller and Auditor General thereon.

[Placed in Library. See No. LT 10782/15/14]
Review by the Government of the working of the North

Eastern Electric Power Corporation Limited, Shillong, for the year

2012-2013.
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(d)

)

3)

4

(i)

(ii)

(1)

(i)

20

Annual Report of the North Eastern Electric Power Corporation Limited,
Shillong, for the year 2012-2013, alongwith Audited Accounts and

comments of the Comptroller and Auditor

General thereon.
[Placed in Library. See No. LT 10783/15/14]

Review by the Government of  the working of the NTPC
Limited, New Delhi, for the year 2012-2013.

Annual Report of the NTPC Limited, New Delhi, for the year
2012-2013, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.
[Placed in Library. See No. LT 10784/15/14]

A copy of the Annual Report (Hindi and English versions) of the

Central Power Research Institute, Bangalore, for the year

2012-2013, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Power Research

Institute, Bangalore, for the year 2012-2013.
[Placed in Library. See No. LT 10785/15/14]

A copy of the Damodar Valley Corporation (salaries, allowances
and other conditions of service of the Chairman, Members and
Member- Secretary of the Corporation) Rules, 2013 (Hindi and
English versions) published in Notification No. G.S.R. 802(E) in

Gazette of India dated 28th December, 2013 issued under sub-section

(1) of Section 59 of the Damodar Valley Corporation Act, 1948.

[Placed in Library. See No. LT 10786/15/14]

A copy of the Notification No. S.0. 2496(E) (Hindi and English

versions) published in Gazette of India dated 19th August, 2013,
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appointing the 19th day of August, 2013 as the date on which the Damodar
Valley Corporation (Amendment) Act, 2011 shall come into force
issued under sub-section (2) of Section 1 of the said Act.

[Placed in Library. See No. LT 10787/15/14]

BURE B AAAT & T 7t (S wlem urere): weiear, # f=faRed o3 9w 9ead w®

Gl g

(1) ufeuerf S1fuf*#, 2002 @»1 eIRT 63 T IJULRT (3) H
=TT SITRIREIT F'AT TB1.311.3641(31), 11 11 EHWR, 2013 P
RS b RISTU3 | UeHIRT g3 20T AT (¥Ah g1 g% uld
UIRE SEMI b ARl AU B hl Ferel JITRTHAA ehl MR 3
w SUTEl W e UGTE @l g 8, i YW uld (Mgl qer s
I FHIOT) |

[Placed in Library. See No. LT 10788/15/14]
(2) @ AfAfEE, 1956 & HUDIUN R FLMHT & 31 A/, 2013 DI GA gY a9
@ fore 574 aiffe wfedes &t va wfa (3=l qem sHeh wwavo) |

[Placed in Library. See No. LT 10789/15/14]

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI MANISH TEWARI): I beg to lay on the Table:-

(1 @ A copy of the Annual Report (Hindi and English versions) of the Film
and Television Institute of India, Pune, for the year

2012-2013, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government  of the working of the Film and Television

Institute of India, Pune, for the year 2012-2013.
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(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.
[Placed in Library. See No. LT 10790/15/14]
3) @ A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Mass Communication, New Delhi, for

the year 2012-2013, alongwith Audited Accounts.

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Mass

Communication, New Delhi, for the year 2012-2013.

4) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (3) above.
[Placed in Library. See No. LT 10791/15/14]
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THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): On
behalf of Shri Jitin Prasada, I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Mahila Samakhya Uttarakhand, Dehradun, for the year
2012-2013, alongwith Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Mahila Samakhya
Uttarakhand, Dehradun, for the year 2012-2013.

(2) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.
[Placed in Library. See No. LT 10792/15/14]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the
Assam Mahila Samata Society, Dispur, for the year 2012-13, alongwith
Audited Accounts.
(i1)) Statement regarding Review (Hindi and English versions) by the

Government of the working of the Assam Mahila Samata

Society, Dispur, for the year 2012-2013.
4) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (3) above.

[Placed in Library. See No. LT 10793/15/14]
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(6)

(7)
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©)
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(1) A copy of the Annual Report (Hindi and English versions) of the
Kerala Mahila Samakhya Society, Trivandrum, for the year

2012-2013, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the

Government  of the working of the Kerala Mahila

Samakhya Society, Trivandrum, for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (5) above.
[Placed in Library. See No. LT 10794/15/14]
(i) A copy of the Annual Report (Hindi and English versions) of the
Andhra Pradesh Mahila Samatha Society, Secunderabad,

for the year 2012-2013, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Andhra Pradesh Mabhila
Samatha Society, Secunderabad, for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (7) above.

[Placed in Library. See No. LT 10795/15/14]
(1) A copy of the Annual Report (Hindi and English versions) of the

Chhattisgarh Mahila Samakhya Society, Raipur, for the
year 2011-2012, alongwith Audited Accounts.

(1)) Statement regarding Review (Hindi and English versions) by
the Government of the working of the Chhattisgarh Mahila

Samakhya Society, Raipur, for the year 2011-2012.
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(10) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (9) above.
[Placed in Library. See No. LT 10796/15/14]

(11) (1) A copy of the Annual Report (Hindi and English versions) of the

Indira Gandhi National Open University, New Delhi, for
the year 2012-2013.

(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Indira Gandhi National Open University, New Delhi, for the year
2012-2013, together with Audit Report

thereon.

(ii1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indira Gandhi National

Open University, New Delhi, for the year 2012-2013.

(12) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (11) above.
[Placed in Library. See No. LT 10797/15/14]
(13) (1) A copy of the Annual Report (Hindi and English versions) of the
Madhya Pradesh Madhyamik Shiksha Abhiyan and Model School
Samiti, Bhopal, for the year 2012-2013, alongwith
Audited Accounts.

(1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Madhya Pradesh Madhyamik
Shiksha Abhiyan and Model School Samiti,

Bhopal, for the year 2012-2013.

[Placed in Library. See No. LT 10798/15/14]
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A copy of the Annual Report (Hindi and English versions) of the
Gujarat Council of Secondary Education, Gandhinagar,

for the year 2012-2013, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Gujarat Council of Secondary

Education, Gandhinagar, for the year 2012-2013.
[Placed in Library. See No. LT 10799/15/14]

A copy of the Annual Report (Hindi and English versions) of the

Sarva Shiksha Abhiyan Rajya Mission Tripura, Agartala, for the
year 2012-2013, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by
the Government of the working of the Sarva Shiksha

Abhiyan Rajya Mission Tripura, Agartala, for the year 2012-

2013.
[Placed in Library. See No. LT 10800/15/14]

A copy of the Annual Report (Hindi and English versions) of the

Gujarat Council of Elementary Education, Gandhinagar, for the
year 2011-2012, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Gujarat Council of
Elementary Education, Gandhinagar, for the year 2011-

2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (16) above.

[Placed in Library. See No. LT 10801/15/14]
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(18) (1) A copy of the Annual Report (Hindi and English versions) of the
Madhya Pradesh Rajya Shiksha Kendra (Rajiv Gandhi Shiksha
Mission), Bhopal, for the year 2011-2012, alongwith Audited
Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by

the Government of the working of the Madhya Pradesh Rajya
Shiksha Kendra (Rajiv Gandhi Shiksha Mission), Bhopal, for
the year 2011-2012.

(19) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (18) above.
[Placed in Library. See No. LT 10802/15/14]

(20) A copy of the Annual Accounts (Hindi and English versions) of the
Pondicherry  University,  Puducherry, for the year 2012-2013,
together with Audit Report thereon.

[Placed in Library. See No. LT 10803/15/14]

(21) (1) A copy of the Annual Report (Hindi and English versions) of the Union

Territory Mission Authority Dadra and Nagar Haveli (Sarva Shiksha
Abhiyan), Silvassa, for the year 2012-2013,

alongwith Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Union Territory Mission Authority

Dadra and Nagar Haveli (Sarva Shiksha Abhiyan),
Silvassa, for the year 2012-2013.

(22) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (21) above.
[Placed in Library. See No. LT 10804/15/14]
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(23)

24)

(25)

(26)

(1) A copy of the Annual Report (Hindi and English versions) of the Sarva
Shiksha Abhiyan Karnataka, Bangalore, for the year

2011-2012, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan
Karnataka, Bangalore, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (23) above.
[Placed in Library. See No. LT 10805/15/14]

(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Manipur, Imphal,
for the year 2012-2013, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha
Abhiyan Manipur, Imphal, for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (25) above.
[Placed in Library. See No. LT 10806/15/14]

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI K.C. VENUGOPAL): I beg to lay on the Table:-

(1)

(1) A copy of the Annual Report (Hindi and English versions) of the
Airports Authority of India, New Delhi, for the year 2012-
2013, alongwith Audited Accounts.
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(11)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Airports Authority of
India, New Delhi, for the year 2012-2013.

(2) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.

[Placed in Library. See No. LT 10807/15/14]

MADAM SPEAKER: Item No. 10 - Shri Kodikunnil Suresh — Not present.
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11.02hrs

AMENDMENTS AND MODIFICATIONS TO DIRECTIONS BY
SPEAKER UNDER RULES OF PROCEDURE AND CONDUCT OF
BUSINESS IN LOK SABHA
SECRETARY-GENERAL: I beg to lay on the Table a copy each of the
amendments and modifications to Directions (Hindi and English versions)

issued by the Speaker under the Rules of Procedure and Conduct of

Business in Lok Sabha.

11.02 % hrs
BUSINESS ADVISORY COMMITTEE
55™ Report
THE MINISTER OF URBAN DEVELOPMENT AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI KAMAL NATH): I beg to present the

55th Report of the Business Advisory Committee.

11.03 hrs
COMMITTEE ON GOVERNMENT ASSURANCES
39™ and 40™ Reports

SHRIMATI MANEKA SANJAY GANDHI (AONLA): I beg to present the
following Reports (Hindi and English versions):-

(1) 39" Report regarding requests for dropping of assurances (Acceded to).
(2) 40™ Report regarding requests for dropping of assurances (Not

acceded to).
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11.04 hrs
COMMITTEE ON EMPOWERMENT OF WOMEN
(i) 22" Report

RAJKUMARI RATNA SINGH (PRATAPGARH): I beg to present the 2o™
Report (Hindi and English versions) of the Committee on Empowerment of
Women on Action Taken by the Government on the recommendations contained
in the 19™ Report on the subject ‘Victims of Sexual Abuse and Trafficking and
their Rehabilitation’.

(ii) Statements

RAJKUMARI RATNA SINGH : I beg to lay on the Table the following Final

Action Taken Statements (Hindi and English versions):-

(1)  Statement showing Action Taken by the Government on the
recommendations contained in the 11" Report (15" Lok Sabha) of the
Committee on Empowerment of Women (2010-2011) on action taken on
the 4™ Report of the Committee (2009-2010) on the subject 'Working
Conditions of ASHAS'".

(2)  Statement showing Action Taken by the Government on the
recommendations contained in the 15™ Report (15™ Lok Sabha) of the
Committee on Empowerment of Women (2011-2012) on action taken on
the 10™ Report of the Committee (2010-2011) on the subject ' Women in
Armed Forces'.

(3) Statement showing Action Taken by the Government on the
recommendations contained in the 18" Report (15" Lok Sabha) of the
Committee on Empowerment of Women (2012-2013) on action taken on
the 14™ Report of the Committee (2011-2012) on the subject
'Mahatma Gandhi National Rural Employment Guarantee Act
(MGNREGA) and Empowerment of Women in Rural Areas'.
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11.05 hrs
STANDING COMMITTEE ON FINANCE
83" and 84™ Reports

st weR weaw (®e®): #eedr, H# fad dddt el 9ffd (2013-2014) & fFrefeaRad
gfcrdeT (fo= Jom SISl HehRvT) YR BRa E -

1. ‘ufoRgr (Jene) fadw®, 2012° & ddg H 83a7 ufada|

2. ‘geH o W (e iR faffawe) fade, 2012° & wdg 844t wfde|

... (Interruptions)
11.06 hrs

STANDING COMMITTEE ON PETROLEUM AND NATURAL GAS
(i) 22" and 23" Reports

SHRI P.L. PUNIA (BARABANKI): I beg to present the following Reports (Hindi

and English versions) of the Standing Committee on Petroleum and Natural Gas:-
(1) 22nd Report on Action Taken by the Government on the
recommendations contained in the 18th Report (15th Lok Sabha) of the
Standing Committee on Petroleum and Natural Gas (2012-13). on ‘Long
Term Purchase Policy and Strategic Storage of Crude Oil’.
(2) 23rd Report of the Standing Committee on Petroleum and Natural Gas
(2013-14) on the subject ‘Functioning of Oil Industry Development Board’.

... (Interruptions)
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(ii) Statements

DR. MIRZA MEHBOOB BEG (ANANTNAG): I beg to lay on the Table the
Statements (Hindi and English versions) of the Standing Committee on Petroleum
and Natural Gas (2013-14) showing further Action Taken by the Government on
the recommendations contained in Chapter I and Chapter V of the following

Reports of the Committee: -

(1) 14th Report (15th Lok Sabha) of the Standing Committee on Petroleum
and Natural Gas (2011-12) pertaining to action taken by the Government on
the recommendations contained in the 9th Report (15th Lok Sabha) of the
Committee on ‘Challenges of Under-recoveries of Petroleum Products’.

(2) 15th Report (15th Lok Sabha) of the Standing Committee on Petroleum
and Natural Gas (2012-13) pertaining to action taken by the Government on
the recommendations contained in the 11th Report (15th Lok Sabha) of the
Committee on ‘Demands for Grants (2012-13)’ of Ministry of Petroleum
and Natural Gas.

(3) 17th Report (15th Lok Sabha) of the Standing Committee on Petroleum
and Natural Gas (2012-13) pertaining to action taken by the Government on
the recommendations contained in the 12th Report (15th Lok Sabha) of the

Committee on ‘Safety of Oil Installations’.

... (Interruptions)
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11.07 hrs
STANDING COMMITTEE ON URBAN DEVELOPMENT
27™ to 30™ Reports

3t ¥RT Tqrea (WEQR): weedl, H el faerd dddl v affa (2013-2014) & Freferfad
gfcrdeT (fo= JoIm SISl HehvvT) YR BRal § -
1. W fAb™ #AT™ B CSgEl B AR (2013-2014) b IR H AR & 249
gfaded (1541 ald @) ¥ sfafde RpiRel )R WReR g1 $1-TE-hRars & IR |
e T e Rl A &1 27491 gfadeT (1541 ol |I) |
2. 3MaT 3R T TG IUHAT AT B STGMI DI ARN (2013-2014)° & IX A
| @ 25d ufdes (1581 e | # sfafdse RIBIRET R WREGR gRI HI-TTs-
PRATS © IR H T4 by et mit wfAfr &1 284t ufded (1541 e ) |
3. wEd fqor H@aTer | Wl ARBRI YA 3R Bl B AP beol W b
N A b die i fawr (Aidlsegel) B e qon e wadl ®
IIREVT H ITeb BRI BT oAb & dX H AT & 26d ufded (1597 ol
| H Sffde BRI R ARBR GRI BI-Tg-bRaAg & aR H A [Jbrg dael!
R AT &1 29af ufide (1541 drd |w) |
4. ‘-gwer (AT ok o) fAdw®, 2013° @ aN H e Ao ddd wmi
afAfa &1 30at gftagd (1541 drw @) |

... (Interruptions)
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11.07 % hrs
STANDING COMMITTEE ON PERSONEEL, PUBLIC GRIEVANCES,
LAW AND JUSTICE
70™ and 71" Reports

$it Yo PR (HIEWEY): RG], H SH®, A Riera, [ ok =g dddt vt afif

& fraforRed afde (fB=a a2 SRIST ARBRuT) |HT e R 9l § -
1. 3rgH faurs uRug fagges, 2013 & ar # 7041 ufdde|
2. Ty &R =TI #ATeT BT JAEMI B A (2013-2014) B IR H 584 Hfdad H i<
RawrRen / RuRIl W) ARBR gRT BI-TTE-HRATS SRl Gadl 71a1 wfdda|

... (Interruptions)
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11.08 hrs
STATEMENTS BY MINISTERS

(i) Status of implementation of recommendations contained in the 17t Report
of the Standing Committee on Water Resources on Demands for Grants
(2013-14), pertaining to the Ministry of Water Resources *

THE MINISTER OF HEALTH AND FAMILY WELFARE AND MINISTER OF
WATER RESOURCES (SHRI GHULAM NABI AZAD): I am laying this
statement on the status of implementation of recommendations contained in the
Seventeenth Report of Standing Committee on Water Resources in pursuance of
Direction 73A of the Hon'ble Speaker, Lok Sabha issued vide Lok Sabha Bulletin-
Part I1, dated September 01, 2004.

The Seventeenth Report of Standing Committee on Water Resources
(Fifteenth Lok Sabha) was presented in the Lok Sabha on 29" April 2013. This
Report related to the examination of Demands for Grants of the Ministry of Water
Resources for the year 2013-14.

Action Taken Notes on the “recommendations / observations contained in
the above said report of the Standing Committee had been sent to the Committee
on 28" October, 2013. There were 44 recommendation paragraphs in this report
containing recommendations/ observations made by the Committee where action
was called for on the part of Government. These recommendations/ observations
mainly relate to the budgetary allocation, utilization of fund, timely submission of
UCs, taking approval of EFC well in time in respect of all projects where such
approvals are necessary, review of expenditure performance, proper framing of
Outcome Budget, River Basin Management and Development, Re-structuring of
Central Water Commission, Bharat Nirman, Accelerated Irrigation Benefit
Programme and steps for optimal utilization of central grant, Repair, Renovation
and Restoration of Water Bodies, Command Area Development & Water

Management, Development of Water Resources Information System, Inadequacy

* Laid on the Table and also placed in Library. See No. LT 10810/15/14
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of Hydrological observation sites, Water Quality Monitoring, achievement of
goals under National Water Mission, operationalisation of National Bureau of
Water Use Efficiency, proper assessment of Dam Safety Standards, Introduction
of Dam Safety Bills in the Parliament, Importance of Aquifer Mapping,
Monitoring of ground water level, pursuing of Flood Control activities, Master
Plans for Flood Prone Areas, implementation of Flood Plain Zoning Bill,
evaluation of works carried out by the Farakka Barrage Project during Xlth Plan,
works of Brahmaputra Board etc.

The present status of implementation of various recommendations made by
the Committee is indicated in Annexure to my Statement which is laid on the
Table of the House. I would not like to take the valuable time of the House to read
out all the contents of this Annexure. I would request that this may be considered

as read.

... (Interruptions)
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11.08 % hrs

(ii) Status of implementation of the recommendations contained in the 105th
Report of the Standing Committee on Commerce on Action taken by the
Government on observations/ recommendations contained in the 100th
Report of the Committee on Demands for Grants (2012-13), pertaining to the
Department of Commerce, Ministry of Commerce and Industry”

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI ANAND
SHARMA): I beg to lay the following statement:

The Department Related Parliamentary Standing Committee on Commerce
presented the 105" Report on Action Taken by the Government on the
observations/recommendations contained in its One Hundredth Report. The
Report contained 4 Chapters. These observations/recommendations which have
been accepted by the Government are mentioned in Chapter-1. Twenty-two
observations/recommendations mentioned in Chapter-II on which the Committee
does not desire to pursue in view of the Government’s replies. In Chapter-III it has
made 5 further observations/recommendations and action taken replies in this
regard has already furnished to Rajya Sabha Secretariat. In Chapter-1V it has
mentioned 10 observations/recommendations which are treated by the Committee
as interim reply and final reply in this regard has already forwarded to Rajya
Sabha Secretariat. In respect of 15 paras referred above, action has been completed
in r/o 5 paras, no further action is required in r/o 2 paras, action has been under

consideration in r/o 8 paras. An implementation report has been enclosed.

... (Interruptions)

* Laid on the Table and also placed in Library. See No. LT 10811/15/14
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11.09 hrs

(iii) Status of implementation of recommendations contained in the 28th
Report of the Standing Committee on Energy on Demands for Grants (2012-
13), pertaining to the Ministry of Power *

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI
JYOTIRADITYA M. SCINDIA): I am laying this statement on the present status
of implementation of recommendations contained in the 28" Report of
Parliamentary Standing Committee on Energy in pursuance of directions 73A of
the Hon'ble Speaker, Lok Sabha vide Lok Sabha Bulletin Part-1I, dated 1%
September 2004.

The 28" Report is related to 'Demands for Grants of the Ministry of Power
for the year 2012-13". It has 16 recommendations, all of which have been accepted
by the Government.

The present status of implementation of the various recommendations made
by the Committee in the said report is indicated in the Annexure to my Statement,
which is laid on the Table of the House. I would not like to take the valuable time
of the House by reading out all the contents of this Annexure. | would request that

this may be considered as read.

... (Interruptions)

* Laid on the Table and also placed in Library. See No. LT 10812/15/14
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11.09 5 hrs

(iv) Status of implementation of recommendations contained in the 24th
Report of the Standing Committee on Urban Development on Demands for
Grants (2013-14), pertaining to the Ministry of Urban Development®
THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (SHRIMATI DEEPA DASMUNSI): I beg to lay this statement
in pursuance of the direction 73A of Hon'ble Speaker, Lok Sabha which reads as
under:-
"The Minister concerned shall make once in six months a statement in the House
regarding the status of implementation of recommendations contained in the
Reports of Departmentally Related Parliamentary Standing Committee of Lok
Sabha with regard to his Ministry "
I would like to inform for the benefit of the Hon'ble Members of the House that
the 24™ Report of the Standing Committee of the 15™ Lok Sabha on Urban
Development was laid in Lok Sabha on 23" April, 2013. This Report contains 16
recommendations. Latest Status of Action taken by the Government has been
indicated against each recommendation in the enclosed statement. Action Taken
Notes on these recommendations were already sent to the Standing Committee on
Urban Development on 18-07-2013.

Madam Speaker, I would like to inform the Hon'ble Members that further
follow up action, wherever necessary, will be taken in respect of these
recommendations.

The annexure to this statement is laid on the Table of the House.

... (Interruptions)

* Laid on the Table and also placed in Library. See No. LT 10813/15/14
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11.10 hrs

(V) STATE OF AFFAIRS OF GOVERNMENT
OF NATIONAL CAPITAL TERRITORY OF DELHI

THE MINISTER OF HOME AFFAIRS (SHRI SUSHILKUMAR SHINDE): I rise
to inform the House that the Council of Ministers of the Government of the
National Capital Territory of Delhi tendered its resignation on Friday, February 14,
2014.

The resignation of the Council of Ministers of the Government of the
National Capital Territory of Delhi came up after the inability of the Government
of NCT of Delhi to successfully introduce the “Janlokpal Bill” for the
consideration of the Legislative Assembly. This Bill was a Finance Bill and
necessitated prior reference to the Central Government by the Lieutenant
Governor for which procedure had not been followed by the Government of NCT
of Delhi.

Under the circumstances, based on the report of the Lieutenant Governor
and the recommendation of the Union Cabinet in its meeting held on 15.2.2014,
the hon. President has accepted the resignation of Shri Arvind Kejriwal, Chief
Minister of the GNCTof Delhi and his Council of Ministers and also approved the
imposition of President’s Rule while keeping the Legislative Assembly in

suspended animation.

... (Interruptions)
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MADAM SPEAKER: Yes, Basudeb Achariaji, what is the rule for your Point of
Order? Under which rule are you raising the Point of Order? Please give me the
rule first.

... (Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Madam, under Rule 376 ...
(Interruptions)
MADAM SPEAKER: No.

... (Interruptions)
MADAM SPEAKER: Under what rule are you raising the point of order?

... (Interruptions)
MADAM SPEAKER: What is the motion before the House and which is the rule
under which you are raising point of order? Tell me the rule.

... (Interruptions)
SHRI BASU DEB ACHARIA : Madam, when Andhra Pradesh Reorganisation
Bill ... (Interruptions)
MADAM SPEAKER: No. First give me the rule, before you proceed.

... (Interruptions)
MADAM SPEAKER: No, nothing will go on record.

(Interruptions) ..."
MADAM SPEAKER: Please give the rule under which you are raising point of
order, before I allow you.

... (Interruptions)

* Not recorded.
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11.11 hrs
INTERIM GENERAL BUDGET, 2014-15
MADAM SPEAKER: Hon. Finance Minister - Shri P. Chidambaram.

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Madam Speaker, I
rise to present the Interim Budget for 2014-15.

The Current Economic Situation
11.11 ¥ hrs
At this stage, Shri Shailendra Kumar, Shri P. Karunakaran and some other hon.

Members came and stood on the floor near the Table.

As 1 prepared to write this speech, I found that whether it is a regular
Budget for the full year or an interim Budget, some things remain the same. For
example, our goals are the same and the global context is the same. As I said last
year, we are not unaffected by what happens in the rest of the world. Since
September 2008, the state of the world economy has been the most decisive factor
impacting the fortunes of every developing country. Hence, it is pertinent to say a

few words on the global economy as well as on the global risks.

World economic growth was 3.9 percent in 2011, 3.1 percent in 2012 and
3.0 percent in 2013. Those numbers tell the story. Among India’s major trading
partners, who are also the major sources of our foreign capital inflows, the United
States has just recovered from a long recession; Japan’s economy is responding to
the stimulus; the Eurozone, as a whole, is reporting a growth of 0.2 percent; and

China’s growth has slowed from 9.3 percent in 2011 to 7.7 percent in 2013.

The Global Risks 2014 report has mapped 31 global risks. Of highest
concern are ten risks that include fiscal crisis, structurally high unemployment or
underemployment, income disparity, governance failure, food crisis, and political

and social instability. The challenges that we face are common to all emerging
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economies. 2012 and 2013 were years of turbulence. Only a handful of countries
were able to keep their head above the water, and among them was India. 1 shall
presently give you an account of how we navigated the Indian economy through

this turbulent period...... (Interruptions).

MADAM SPEAKER : Nothing will go on record other than the hon. Minister’s

speech on the Interim Budget.
.....(Interruptions)”
MADAM SPEAKER : Nothing else will go on record.
.....(Interruptions)*
MADAM SPEAKER : Please take your seats.
.....(Interruptions)
MADAM SPEAKER : If you want to raise a point of order, you can cite the rule.
.....(Interruptions)

MADAM SPEAKER :Hon. Members, these are the last few days of the Session of
the 15" Lok Sabha.

.....(Interruptions)

MADAM SPEAKER : The presentation of Interim Budget is the constitutional

duty of the Finance Minister and he is performing it. Please do not obstruct.
.....(Interruptions)
MADAM SPEAKER :If you have any problem, you come to my Chamber later.

.....(Interruptions)

LT HBISAT: MY I 3T Wieh TR S8y

. (Taygm)

* Not recorded.
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JTehey HEIGAT: B9 SN AN 918 § i |

. (cFagm)

3fe7eT HEIGAT: Y AN gofc IRd B AIforg|
. (cgaEm)

MADAM SPEAKER : You come to my Chamber later.

.....(Interruptions)

MADAM SPEAKER : I will try to sort out whatever is the problem .

.....(Interruptions)

Jreher qEIedT: T Wl 3rgN-sra Wie W) Ssv|
. (cgaeEm)

MADAM SPEAKER : Yes, the hon. Minister.

.....(Interruptions)
11.15 hrs.

At this stage, Shri Shailendra Kumar and some other hon. Members went back to

their seats.

MADAM SPEAKER : What is all this?

.....(Interruptions)
SHRI P. CHIDAMBARAM:
Challenges and Goals

Within days of my return to the Ministry of Finance, I had declared that our
objectives were fiscal consolidation, price stability, self-sufficiency in food,
reviving the growth cycle, enhancing investments, promoting manufacturing,
encouraging exports, quickening the pace of implementation of projects, and
finding practical solutions to certain stressed sectors such as petroleum, power,

coal, highways and textiles.
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STATE OF THE ECONOMY
The Twin Deficits and Inflation

Let me begin with the good news. The fiscal deficit for 2013-14 will be
contained at 4.6 percent of GDP, well below the red line that [ had drawn last year.
More importantly, the Current Account Deficit, that threatened to exceed last
year’s CAD of USD 88 billion, will be contained at USD 45 billion, and I am
happy to inform the House that we expect to add about USD 15 billion to the
foreign exchange reserves by the end of the financial year. Analysts and rating
agencies had acknowledged our efforts some months ago and no longer speak
about a downgrade. I hope that domestic experts will now agree that the UPA
Government meant what it said when it put fiscal stability at the top of the agenda.
Going forward, I appeal to all political parties to join me in the pledge that we
shall not — we shall never — do anything that will affect the stability of the

foundations of India’s economy.

Last year, when I read the Budget speech, WPI headline inflation stood at
7.3 percent and core inflation at 4.2 percent. Through the year, inflation saw its
ups and downs. At the end of January 2014, WPI inflation was 5.05 percent and
core inflation 3.0 percent. Both the Government and the RBI have acted in
tandem. While our efforts have not been in vain, there is still some distance to go.
Food inflation is still the main worry, although it has declined sharply from a high
of 13.6 percent to 6.2 percent.

Agriculture

We are proud of the stellar performance of the agriculture sector.
Foodgrain production in 2012-13 was 255.36 million tonnes and the estimate for
the current year is 263 million tonnes. Estimates of production of sugarcane,
cotton, pulses, oilseeds and quality seeds point to new records. Agriculture

exports in 2012-13 stood at USD 41 billion versus imports of USD 20 billion. In
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2013-14, agriculture exports are likely to cross USD 45 billion. Agricultural credit
is likely to touch 735,000 crore, exceeding the target of 700,000 crore.
Agricultural GDP growth increased to 3.1 percent in the five year period of UPA -
I and further to 4.0 percent in the first four years of UPA-II. In the current year,
agricultural GDP growth is estimated at 4.6 percent.
11.18hrs
At this stage, Shri P. Karunakaran and some other hon. Members went back to
their seats.

Investment

Even after the slowdown, the savings rate was 31.3 percent in 2011-12 and
30.1 percent in 2012-13. The corresponding investment rate was 35.5 percent and
34.8 percent, respectively, indicating there was no steep decline in investment,
except in mining and manufacturing. If the incremental capital output ratio
(ICOR) had remained more or less the same, the outcome should have been a
growth rate higher than the 6.7 percent and the 4.5 percent reported so far by the
CSO for the two years, but that did not happen. It was obvious that projects were
not achieving commercial operation date (COD) and there were too many
obstacles on the path of implementation. At a time when it appeared that a
number of projects would fail because of the logjam, Government took the bold
step to set up the Cabinet Committee on Investment and the Project Monitoring
Group. Thanks to the swift decisions taken by them, by the end of January, 2014,
the way was cleared for completing 296 projects with an estimated project cost of

Rs. 660,000 crore.

Foreign Trade

Exports have recovered sharply, and the recovery must be seen in the
context of growth of global trade declining from 6.1 percent in 2011 to 2.7 percent
in 2013. India’s merchandise exports reached a level of USD 300.4 billion in

2012-13 registering a negative growth of 1.8 percent over the previous year.



17.02.2014 48

Though 2013-14 began on a pessimistic note, I am happy to inform the House that
the year will end with estimated merchandise exports of USD 326 billion,
indicating a growth rate of 6.3 percent. However, imports are down, and this does
not augur well for either manufacturing or domestic trade. Our aim must be robust

growth in both exports and imports, with trade in balance over a period of time.

Manufacturing

Manufacturing is the Achilles’ heel of the Indian economy. The
deceleration in investment 1in manufacturing 1is particularly worrying.
Consequently, there is no uptick yet in manufacturing.  The National
Manufacturing Policy has set the goal of increasing the share of manufacturing in
GDP to 25 percent and to create 100 million jobs over a decade. Eight National
Investment and Manufacturing Zones (NIMZ) have been announced along the
Delhi-Mumbai Industrial Corridor and nine projects have been approved by the
DMIC Trust. Five NIMZs outside DMIC have also been given in-principle
approval. Three more corridors connecting Chennai and Bengaluru, Bengaluru
and Mumbai, and Amritsar and Kolkata are under different stages of preparatory
work. Additional capacities are being installed in major manufacturing industries
such as steel, cement, refinery, power and electronics. Several measures have
been taken to promote micro, small and medium enterprises including notifying a
public procurement policy, establishing technology centres and common facility

centres, and launching the Khadi mark.
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Infrastructure

We have given a big push to infrastructure and capacity addition in
infrastructure industries. In 2012-13 and in the nine months of the current
financial year, we have added 29,350 megawatts of power capacity, 3,928
kilometres of national highways, 39,144 kilometres of rural roads under PMGSY,
3,343 kilometres of new railway track, and 217.5 million tonnes of capacity per
annum in our ports. Besides, 19 oil and gas blocks were given out for exploration
and 7 new airports are under construction. We have also facilitated Infrastructure
Debt Funds to provide take-out finance for infrastructure projects and ease the

pressure on the banking system.

Exchange Rate

Risks to capital flows were accentuated due to volatile global conditions
and the indication, in May 2013, of a reduction in asset purchases by the US
Federal Reserve. The rupee came under pressure. Government, RBI and SEBI
undertook a number of measures to facilitate capital inflows and stabilise the
foreign exchange market. Among emerging economy currencies, the rupee was
affected least when the actual reduction took place in December 2013 and January

2014.

GDP Growth — Decline and Rise

Hon’ble Members will recall that the slowdown began in 2011-12. In nine
quarters, the GDP growth rate declined from 7.5 percent in Q1 of 2011-12 to 4.4
percent in Q1 of 2013-14. Thanks to the numerous measures that I have narrated,
I was confident that the decline will be arrested and the growth cycle will turn in
the second quarter. I believe I have been vindicated. Growth in Q2 of 2013-14
has been placed at 4.8 percent and growth for the whole year has been estimated at
4.9 percent. This means that growth in Q3 and Q4 of 2013-14 will be at least 5.2

percent.
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I can confidently assert that the economy is more stable today than what it
was two years ago. The fiscal deficit is declining, the current account deficit has
been contained, inflation has moderated, the quarterly growth rate is on the rise,
the exchange rate is stable, exports have increased, and hundreds of projects have

been unblocked.

Madam Speaker, all this is the result of hard work. [ may add, among other

mentors, my mother and Harvard taught me the value of hard work.

UPA’s Record of Growth

Over the last ten years, the UPA Governments have gently nudged India
and Indians into accepting that growth is an imperative; that it must be made more
inclusive and converted into development; and that the growth model, in order to
be sustainable, must address other concerns such as environment, inter-
generational equity, indebtedness, ownership and control of resources, financing

etc.
The UPA Governments’ record on growth is unparalleled.

Ten years ago, we produced 213 million tonnes of food grains; today, we
produce 263 million tonnes of food grains. Ten years ago, the installed power
capacity was 112,700 MW, today, it is 234,600 MW. Ten years ago, coal
production was 361 million tonnes per year; today, we produce 554 million tonnes
per year. Ten years ago, there were 51,511 km of rural roads under PMGSY;
today, we have 389,578 km. Ten years ago, the Central Government’s
expenditure on education was Rs.10,145 crore; this year, we allocated Rs.79,451
crore. Ten years ago, the Central Government spent Rs.7,248 crore on health; this
year, it will spend Rs.36,322 crore. 1 could multiply the examples, but what I have

given will suffice.

Madam Speaker, I reject the argument of policy paralysis. Just as there are

business cycles, there is a cycle around the trend growth rate of an economy. Over
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a period of 33 years, the trend growth rate in India has been 6.2 percent. Average
annual GDP growth during the period 1999-2004 was 5.9 percent, that is below
the trend rate. In the next five year period 2004-2009, it was 8.4 percent and, in
the period 2009-2014, going by the CSO’s estimate, it will be 6.6 percent. UPA-I
and UPA-II have delivered above the trend growth rate.

Let history be the judge of the last ten years.

REPORT CARD OF 2013-14

I owe a duty to my colleagues to report on some of the major achievements
in the current financial year that concerns the economy of the country and the
welfare of the people. We are not simply looking back, we are actually looking
forward, and therefore I shall also report on the initiatives that are being taken by

my colleagues.
Path-breaking Decisions

Government took several notable decisions including some that were
described as courageous and long overdue. Sugar was fully decontrolled. A
gradual correction of diesel prices was started. Railway fares were rationalised for
the first time in a decade. Applications were invited for issue of new bank
licences. DISCOMS, mostly sick, are being restructured with generous Central

assistance.
Historic Legislations

12.8 lakh land titles covering 18.80 lakh hectare were distributed under the
Scheduled Tribes and Other Traditional Forest Dwellers Act.

The Right to Fair Compensation and Transparency in Land Acquisition,
Rehabilitation and Resettlement Act was notified on 1.1.2014, finally putting to

rest an oppressive colonial law of 1894.
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The National Food Security Act was passed assuring foodgrain to 67

percent of the population.
The new Companies Act replaced a law of 1956 vintage.

The PFRDA Act was passed placing the New Pension System on a
statutory basis and establishing a statutory regulator.

Economic Initiatives

Centrally Sponsored Schemes were restructured into 66 programmes for
greater synergy. Funds under these programmes will be released as Central
assistance to State plans, thus giving States greater authority and responsibility.
As a result, Central assistance to plans of States and Union Territories will rise

substantially from Rs.136,254 crore in BE 2013-14 to Rs. 338,562 crore
in 2014-15.

Public sector enterprises will achieve a new record in capital expenditure of

Rs. 257,641 crore in 2013-14.

About 50,000 MW of thermal and hydel power capacity is under
construction after receiving all clearances and approvals. 78,000 MW of power

capacity has been assured coal supply.

The FDI policy was liberalized to attract larger investments in
telecommunication, pharmaceuticals, civil aviation, power trading exchanges and

multi-brand retail.

Approval was granted to establish two semi-conductor wafer fab units that

will be the bedrock of the electronics hardware industry.

The IT modernisation project of the Department of Posts, with an outlay of

Rs. 4,909 crore, will be operational by 2015 in all 155,000 locations.
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The Kudankulam Nuclear Power Plant Unit I achieved criticality and is
generating 180 million units of power. The 500 MW prototype fast breeder
reactor at Kalpakkam is nearing completion. Seven nuclear power reactors are
under construction with the aim of achieving an installed capacity of 10,080 MW

by the end of the Twelfth Plan.

After exceeding the target and achieving 1,684 MW of grid connected solar
power, the National Solar Mission entered the second phase on 1.4.2013. It is
proposed to take up four ultra mega solar power projects each with a capacity of

over 500 MW in 2014-15.

Ministry of MSME will create the ‘India Inclusive Innovation Fund’ to
promote grassroot innovations with social returns to support enterprises in the
MSME sector. I propose to make an initial contribution of Rs.100 crore to the

corpus of the Fund.
Social Sector Initiatives

In order to promote entrepreneurship among the scheduled castes and to
provide concessional finance to them, [FCI will set up a Venture Capital Fund for
Scheduled Castes. I propose to provide an initial capital of Rs. 200 crore, which

can be supplemented every year.

The restructured ICDS has been implemented in 400 districts and will be

rolled out in the remaining districts from 1.4.2014.

Government has approved the National Agro-Forestry Policy 2014 which
has multiple objectives including employment, productivity, conservation and

adaptation.

A mechanism for marketing minor forest produce has been introduced, and

the Budget has allocated Rs.444.59 crore to continue the scheme in 2014-15.
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A new plan scheme with an allocation of Rs.100 crore has been approved to

promote community radio stations.

Ministry of Health and Family Welfare has delivered new technologies to
the people: the JE wvaccine, a diagnostic test for Thalassaemia, and a

Magnivisualizer for detection of cervical cancer.
Additional Central Assistance to some States

The North Eastern States, Himachal Pradesh and Uttarakhand deserve
special attention. In addition to funds allocated in the current year, I propose to
release a sum of Rs.1,200 crore as Additional Central Assistance to these States

before the end of the year.
Space

India joined a handful of countries when it launched the Mars Orbiter
Mission. We now have the capability in launch vehicle technology, cryogenics,
and navigation, meteorological and communication satellites, and are largely self-
reliant. Several flight tests, navigational satellites and space missions are planned

for 2014-15.

Redeeming Our Promises

Last year, I had made three promises and I had asked Hon’ble Members to
keep before them the faces of the girl child, the young student, and the poor. To
ensure the dignity and safety of women, I promised the Nirbhaya Fund and put
Rs.1000 crore into the Fund. So far, we have approved two proposals that will
receive support from the Fund. In order to make it clear that the Fund will be a
permanent fund, I intend to declare the grant of Rs.1000 crore as non-lapsable.
And in order to support more proposals, I propose to contribute to the Fund

another sum of Rs.1000 crore next year.
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Secondly, I had promised an ambitious programme to skill millions of
young men and women and had tasked the National Skill Development
Corporation to implement the programme. The National Skill Certification and
Monetary Reward Scheme was launched in August 2013 and has been widely
hailed as a success. At last count, 24 Sector Skill Councils, 442 Training Partners
and 17 Assessment Agencies had joined the programme. 204 job roles have been
finalised. 168,043 youth had enrolled and 77,710 have completed their training.
Hon’ble Members will recall that I had set apart Rs.1,000 crore for the scheme.
The whole of that amount will be transferred to the NSD Trust and I propose to
transfer another sum of Rs.1,000 crore next year to enable the Trust to scale up the
programme of NSDC rapidly. I may add that NSDC actually complements the
initiatives of several ministries which steer skill development programmes such as

UDAAN in Jammu and Kashmir.

Thirdly, I had promised that the Direct Benefit Transfer scheme would be
rolled out throughout the country. The scheme is barely a year old. Money is
being transferred to beneficiaries under 27 identified schemes, including the
National Social Assistance Programme (NSAP). A total of 54,20,114 transactions
have been put through until 31.1.2014 and Rs. 628 crore has been transferred.
Another sum of Rs.3,370 crore has been transferred to 2.1 crore LPG
beneficiaries. The latter scheme has been put on hold for the time being pending
resolution of some difficulties that have been pointed out. However, let me
reiterate that the Government remains fully committed to Aadhaar under which 57
crore unique numbers have been issued so far and to opening bank accounts for all
Aadhaar holders in order to promote financial inclusion. Who needs Aadhaar? It
is those who are at the bottom of the pyramid, the poor, the migrant workers, the
homeless, and the oppressed who need Aadhaar, and we will ensure that they get
Aadhaar. I have no doubt that in course of time even critics of Aadhaar will

realise that Aadhaar is a tool of empowerment.
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OVERVIEW OF THE INTERIM BUDGET
Plan and Non-Plan Expenditure

I shall now give an overview of the interim Budget. In some years, we
over-provide in the Budget. In those years savings are inevitable. Besides, if
there is lower-than-expected-growth there will be lower-than-estimated-revenues
as well. 2013-14 has been one such year. I am afraid, we will not be able to spend
the budgeted plan expenditure, but non-plan expenditure will exceed the budget by

a small amount.

In order to sustain the pace of plan expenditure, I have decided to keep plan
expenditure in 2014-15 at the same level at which it was budgeted in 2013-14. 1
have provided 555,322 crore for plan expenditure. I am glad to inform the House
that all the ministries/departments that run key flagship programmes of the UPA
Government have been provided adequate funds. In all the following cases, I have
provided in 2014-15 an amount equal to or higher than in the BE of 2013-14 and

irrespective of the revised estimates for the year:

Ministry of Minority Affairs . Rs. 3,711 crore
Ministry of Tribal Affairs . Rs. 4,379 crore
Ministry of Housing & Poverty Alleviation .. Rs. 6,000 crore
Ministry of Social Justice & Empowerment .. Rs. 6,730 crore
Ministry of Panchayati Raj . Rs. 7,000 crore
Ministry of Drinking Water & Sanitation .. Rs.15,260 crore
Ministry of Women & Child Development .. Rs. 21,000 crore
Ministry of Health & Family Welfare . Rs. 33,725 crore
Ministry of Human Resource Development .. Rs. 67,398 crore
Ministry of Rural Development . Rs. 82,202 crore
Railways

My colleague, the Minister of Railways, presented the Railway Budget a
few days ago. Budgetary support to Railways has been increased from Rs.26,000
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crore in BE 2013-14 to Rs.29,000 crore in 2014-15. Railways need to mobilise
huge resources through market borrowing and private public partnership (PPP)
schemes. It is proposed to identify new instruments and new mechanisms to raise

funds for railway projects.

SC Sub-Plan and Tribal Sub-Plan,
Gender Budget and Child Budget

Hon’ble Members will be happy to know that I propose to allocate
Rs.48,638 crore to the scheduled caste sub-plan and Rs.30,726 crore to the tribal
sub-plan. They will also be happy to find that the gender budget has Rs.97,533
crore and the child budget has Rs.81,024 crore.

I am confident that there will be no cause for complaint. If there are any
shortcomings, they can be addressed when the regular budget is presented. There
is enough flexibility in the expenditure budget to make necessary changes in the

allocations within the overall resource envelope.

Non-plan expenditure in 2014-15 is estimated at Rs.12,07,892 crore. Of
this, the expenditure on subsidies for food, fertilizer and fuel will be Rs.246,397
crore. This is slightly more than the revised estimate of Rs.245,452 crore in 2013-
14. For fuel subsidy, I have provided Rs.65,000 crore. We have, this year,
absorbed the rollover of Rs.45,000 crore from the fourth quarter of 2012-13 and
we will rollover only Rs.35,000 crore from the fourth quarter of this year into the
next year. Rs.115,000 crore has been allocated for food subsidy keeping in mind
our Government’s firm and irrevocable commitment to implement the National

Food Security Act throughout the country.
Defence

The allocation for defence has been enhanced by 10 percent from

Rs.203,672 crore in BE 2013-14 to Rs.224,000 crore in 2014-15.
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One Rank One Pension

Hon’ble Members are aware of the long standing demand of the Defence
Services for One Rank One Pension (OROP). It is an emotive issue, it has legal
implications, and it has to be handled with great sensitivity. During the tenure of
the UPA Governments, changes in the pension rules applicable to the defence
services were notified on three occasions in 2006, 2010 and 2013. As a result, the
gap between pre-2006 retirees and post-2006 retirees has been closed in four ranks
(subject to some anomalies that are being addressed): Havildar, Naib Subedar,
Subedar and Subedar Major. There is still a small gap in the ranks of Sepoy and
Naik and a gap in the ranks of Major and above. We need a young fighting force,
we need young jawans, and we need young officers. We also need to take care of
those who served in the defence forces only for a limited number of years.
Government has therefore decided to walk the last mile and close the gap for all
retirees in all ranks. I am happy to announce that Government has accepted the
principle of One Rank One Pension for the defence forces. This decision will be
implemented prospectively from the financial year 2014-15. The requirement for
2014-15 1s estimated at Rs.500 crore and, as an earnest of the UPA Government’s
commitment, I propose to transfer a sum of Rs.500 crore to the Defence Pension

Account in the current financial year itself.
Central Armed Police Forces

A modernisation plan at a cost of Rs.11,009 crore has been approved to
strengthen the capacity of Central Armed Police Forces and to provide them state-
of-the-art equipment and technology. Funds have been provided in the current

financial year and for the next year.
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FINANCIAL SECTOR
Banking

Hon’ble Members, the announcements that I made concerning the financial
sector in the Budget speech of February 2013 have been, or are being,
implemented. In 2014-15, 1 propose to provide Rs.11,200 crore for capital
infusion in public sector banks. They have opened 5,207 branches so far, against
the target of 8,023 branches, and are near the goal of installing an ATM at every
branch. The Bharatiya Mahila Bank was inaugurated on 19.11.2013. Rs.6,000
crore was provided to the Rural Housing Fund and Rs.2,000 crore to the Urban

Housing Fund.

Banks are under strain owing to rising non-performing assets. Bankers
have assured me that as the economy turns they will be able to contain the NPAs,

recover more loans, and build healthier balance sheets.

Meanwhile, I cannot fail to acknowledge the yeomen service rendered by
our banks in reaching Government’s policies and programmes to the people. This
year, banks will exceed the target of Rs.700,000 crore of agricultural credit. I am
therefore encouraged to set a target of Rs.800,000 crore for 2014-15. Hon’ble
Members will recall that an interest subvention scheme was introduced in 2006-
07. There is a subvention of 2 percent and an incentive of 3 percent for prompt
payment, thus reducing the effective rate of interest on farm loans to
4 percent. So far, Rs.23,924 crore has been released under the scheme. I propose

to continue the scheme in 2014-15.

Credit to Minority Communities

Ten years ago, the minorities had 14,15,000 bank accounts in 121 districts
of India where there 1s a concentration of minorities. At the end of March, 2013,

they had 43,52,000 accounts and the volume of lending had soared from Rs.4,000
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crore to Rs.66,500 crore. Loans to minority communities in the whole country

stood at Rs.211,451 crore at the end of December 2013.

Self Help Groups

Ten years ago, only 9,71,182 women Self-Help Groups had been credit
linked to banks. At the end of December 2013, 41,16,000 women SHGs had been

provided credit and the outstanding amount of credit was Rs.36,893 crore.
Education Loans

Ten years ago, only a few thousand students — mostly the well-connected —
got education loans. At the end of December 2013, public sector banks had

25,70,254 student loan accounts and the amount outstanding was Rs.57,700 crore.

Hon’ble Members will recall that my predecessor, Shri Pranab Mukherjee,
had, in the Budget of 2009-10, introduced the Central Scheme for Interest Subsidy
(CSIS) in respect of education loans disbursed after 1.4.2009 under which
Government took over the burden of interest for the duration of the period of study
and a little beyond. The scheme brought great cheer to student-borrowers and
their families. However, I have noticed a sense of discrimination among students
who had borrowed before 31.3.2009, struggled to pay interest during the period of
study, and continued to service the loans afterwards. I think they deserve some
relief. I therefore propose a moratorium period for all education loans taken up to
31.3.2009 and outstanding on 31.12.2013. Government will take over the liability
for outstanding interest as on 31.12.2013, but the borrower would have to pay
interest for the period after 1.1.2014. It is estimated that nearly 9 lakh student
borrowers will benefit to the tune of approximately Rs.2,600 crore. I intend to
provide the funds in the current financial year itself. Accordingly, a sum of
Rs.2,600 crore will be transferred to the Canara Bank, the designated CSIS banker.

Details of the scheme will be announced shortly.
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11.52 hrs.

At this stage, Shri Sudip Bandopadhyay, Shri P. Kumar and some other hon.
Members came and stood on the floor near the Table.

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR) : What about

moratorium to the State of West Bengal? ....(Interruptions)
SHRI P. CHIDAMBARAM:
Insurance

This year, Life Insurance Corporation has opened 1,252 offices and the four
public sector general insurance companies have opened 1,849 offices in towns
with a population of 10,000 or more to serve peri-urban and rural areas. They are

moving steadily to achieve the goals set for them.
Financial Markets

A number of steps have been envisaged to deepen the Indian financial

markets. Among them are

. To comprehensively revamp the ADR/GDR scheme and enlarge the
scope of Depository Receipts;

. To liberalise the rupee-denominated corporate bond market;

. To deepen and strengthen the currency derivatives market to enable
Indian companies to fully hedge against foreign currency risks;

. To create one record for all financial assets of every individual;

. To enable smoother clearing and settlement for international investors
looking to invest in Indian bonds.

Commodity Derivatives Market

Hon’ble Members will recall the payment crisis in the National Spot
Exchange Limited (NSEL). Following the transfer of the subject to the Ministry
of Finance, swift action was taken to sequester NSEL and to ensure there was no

spill over of the crisis to the other regulated segments of the financial market. I
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propose to amend the Forward Contracts (Regulation) Act to strengthen the

regulatory framework of the commodity derivatives market.
Key Pending Bills

I regret to record my disappointment that the Insurance Laws (Amendment)
Bill and the Securities Laws (Amendment) Bill have not been passed by

Parliament for reasons that have nothing to do with the merits of the Bills.
Public Debt Management Agency

Pursuant to the announcement in the Budget speech of 2011-12,
Government is ready with the Public Debt Management Agency Bill. Following
precedent, it is proposed to establish a non-statutory PDMA that can begin work in
2014-15.

A VISION FOR THE FUTURE

Madam Speaker, I now wish to look forward and outline a vision for the
future.

I wonder how many have noted the fact that India’s economy, in terms of
the size of its GDP, is the 11th largest in the world. There are great things in store.
There is a well-argued view that in the next three decades India’s nominal GDP
will take the country to the third rank after the US and China. Just as the fortunes
of the developed countries affect the emerging economies today, the fortunes of
China and India will, in the future, have a significant impact on the rest of the
world. We therefore owe a responsibility not only to ourselves but to the whole

world to keep our economy in robust health.

The UPA Government has a clear line of sight to the goals that we have set
for ourselves. 1 have broken down the steps toward those goals into tasks that
must be undertaken by the Government of the day. I crave your leave to identify

ten such tasks:
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Fiscal Consolidation: We must achieve the target of fiscal deficit of 3

percent of GDP by 2016-17, and remain below that level always.

Current Account Deficit: Since we will run a Current Account Deficit
every year for some more years, it can be financed only by foreign
investment, whether it is FDI or FII or ECB or any other kind of
foreign inflow. Hence, there is no room for any aversion to foreign

Investment.

Price Stability and Growth: In a developing economy we must accept
that when our aim is high growth there will be a moderate level of
inflation. RBI must strike a balance between price stability and

growth while formulating monetary policy.

Financial Sector Reforms: The recommendations of the Financial
Sector Legislative Reforms Commission that require no change in
legislation must be implemented immediately and, for the other

recommendations, we must draw a timetable for passing legislation.

Infrastructure: We must rebuild our infrastructure and add a huge
quantity of new infrastructure. Every proven model must be adopted
and the PPP model must be more widely used. New financing
structures must be created for long term funds and pooling of

investments.

Manufacturing: We must focus on manufacturing and especially on
manufacturing for export. I propose that all taxes, Central and State,
that go into an exported product should be waived or rebated. I also
propose that there should be a minimum tariff protection so that there
1s an incentive to manufacture goods in India rather than import them

into India.
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vii. Subsidies: Given the limited resources, and the many claims on the
resources, we must choose the subsidies that are absolutely necessary

and give them only to the absolutely deserving.

viii. Urbanisation: Our cities will become ungovernable, and perhaps
unliveable, if we do not address the decay in our cities. Cities have
wealth, cities also create wealth. That wealth should be tapped for

resources to rebuild the cities with a new model of governance.

ix.  Skill Development: Skill development must rank alongside secondary
education, university education, total sanitation and universal health

care in the priorities of the Government.

x.  Sharing responsibility between States and Centre: States have the
fiscal space to bear a reasonable proportion of the financial costs of
implementing flagship programmes and must willingly do so, so that
the Central Government can allocate more resources for subjects such
as defence, railways, national highways and telecommunications that

are its exclusive responsibility.

REVENUES
GST and DTC

Revenues are of paramount importance. The best source of revenue is taxes
and for that we need modern tax laws. I am disappointed that we have not yet
been able to introduce GST. I leave it to you to answer the question, who blocked
the GST when an agreement on the game-changing tax reform was around the
corner? We have also got ready a Direct Taxes Code that will serve us for at least
the next twenty years. I intend to place it on the website for a public discussion
without partisanship or acrimony. I appeal to all political parties to resolve to pass

the GST laws and the DTC in 2014-15.
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Funding Scientific Research

Our Government has passionately espoused the cause of science, promoted
scientific research, and supported scientific applications and inventions. The
Income-tax Act allows deductions for expenditure on scientific research, but it is
limited to direct funding. We have reflected on a new approach to funding
scientific research. I therefore propose to set up a Research Funding Organisation
that will fund research projects selected through a competitive process.
Contributions to that organisation will be eligible for tax benefits. This will
require legislative changes which can be introduced at the time of the regular

Budget.

Off-shore Accounts

There has been much debate on illegal off-shore accounts held by Indians.
Investigations into such accounts were launched in 2011. Despite several hurdles
in obtaining evidence from the countries concerned, the Government has
succeeded, through alternative methods and special efforts, in obtaining
information in 67 cases and action is underway to determine the tax liability as
well as impose penalty. Prosecutions for wilful tax evasion have been launched in
17 other cases. More enquiries have been initiated into accounts reportedly held

by Indian entities in no tax or low tax jurisdictions.

Changes in Tax Rates

In keeping with the conventions, I do not propose to make any
announcements regarding changes to the tax laws. However, the current economic
situation demands some interventions that cannot wait for the regular Budget. In
particular, the manufacturing sector needs an immediate boost. Hence, I propose

the following changes in some indirect tax rates:

(1) To stimulate growth in the capital goods and consumer non-durables,

I propose to reduce the excise duty from 12 percent to 10 percent on
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(ii)
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all goods falling under chapter 84 and chapter 85 of the Schedule to
the Central Excise Tariff Act for the period up to 30.6.2014. The

rates can be reviewed at the time of the regular Budget.

To give relief to the automobile industry which is registering
unprecedented negative growth, I propose to reduce the excise duty as

follows for the period up to 30.6.2014:

Small cars, motor cycles, scooters
and commercial vehicles } from 12% to 8%

SUVs

} from 30% to 24%

Large and mid-segment cars } from 27/24% to 24/20%

Consequently, I propose to make appropriate reductions in the excise
duty on chassis and trailers.

The rates can be reviewed at the time of the regular Budget.

(i11) To encourage domestic production of mobile handsets (which has

(iv)

)

(vi)

declined) and reduce the dependence on imports (which have
increased), I propose to restructure the excise duties for all categories
of mobile handsets. The rates will be 6 percent with CENVAT credit
or 1 percent without CENVAT credit.

To encourage domestic production of soaps and oleo chemicals,
I propose to rationalise the customs duty structure on non-edible
grade industrial oils and its fractions, fatty acids and fatty alcohols at

7.5 percent.

To encourage domestic production of specified road construction
machinery, I propose to withdraw the exemption from CVD on

similar imported machinery.

To encourage indigenous production of security paper for printing
currency notes, I propose to provide a concessional customs duty of 5
percent on capital goods imported by the Bank Note Paper Mill India

Private Limited.
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I also propose to give relief from service tax in two cases.

(1) By virtue of the definition of ‘agricultural produce’ in Finance Act
2012, read with the Negative List, storage or warechousing of paddy
was excluded from the levy of service tax. Rice was not. The
distinction 1s somewhat artificial. Hence, I propose to exempt
loading, unloading, packing, storage and warehousing of rice from

service tax.

(1)) Ministry of Health and Family Welfare has requested that services
provided by cord blood banks are also healthcare services and should

be exempt from service tax. I propose to accept the request.

Notifications in respect of the above changes will be issued today.

BUDGET ESTIMATES
I shall now present the Budget Estimates for 2014-15.

The current financial year will end on a satisfactory note with the fiscal
deficit at 4.6 percent (below the red line of 4.8 percent) and the revenue deficit at

3.3 percent.

Emboldened by the progress made, I have budgeted for receipts and
expenditure in 2014-15 that will leave a fiscal deficit of 4.1 percent, which will be
below the target set by the new fiscal consolidation path. Revenue deficit is

estimated at 3.0 percent.

The estimate of plan expenditure is Rs.555,322 crore.  Non-plan

expenditure is estimated at Rs.12,07,892 crore.
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12.03 hrs.

At this stage, Shri Kalyan Banerjee, Shri P. Kumar and some other hon.
Members went back to their seats.

Conclusion

Madam Speaker, Jean Dréze and Amartya Sen have pointed out that “India
was the first non-Western country — and also the first poor country in the world —
to commit itself to a resolutely democratic way of governance.” Democracy
acknowledges diversity, respects dissent, encourages debate, and decides through
a government of elected representatives. Neither populism nor majoritarianism

nor individualism is an alternative way of governance.

Our way of governance has not come in the way of lifting 140 million
people out of poverty in the last ten years. That is the greatest achievement of the

UPA I and II Governments, and we are proud of the achievement.

In the ten years that I have been in the North Block, I have received the
wise counsel and full support from the hon. Prime Minister of India and from the
Chairperson of the UPA and I thank them....(Interruptions) I have received
support from my colleagues and from all the Members of Parliament. I thank
them. I have seen the best of times and difficult times. But never did I lose faith in
Jawaharlal Nehru’s idea of India that, in the words of Sunil Khilnani, “sought to
coordinate within the form of a modern state a variety of values: democracy,
religious tolerance, economic development and cultural pluralism.” It is with that
faith that I shall remain on the bridge until the day when, I am sure, the people of
India will entrust the responsibility to a hand that will hold the “sceptre swayed

with equity.” Let me sign off with the couplet from the sage, Thiruvalluvar:
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“Vel Anru Venri Tharuvathu Mannavan
Kol Athuvoom Kodaathu Enin.”

(Not the spear but sceptre swayed with equity
Alone gives the ruler victory.)

Madam Speaker, with these words I commend the Interim Budget to the
House.

[Placed in Library. See No. LT 10814/15/10]
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12.06 hrs
STATEMENTS RE: (i) MACRO-ECONOMIC FRAMEWORK;

( ii ) MEDIUM-TERM FISCAL POLICY AND (iii ) FISCAL POLICY
STRATEGY"®
THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Madam, I beg to
lay on the Table the following Statements under Section 3 ( 1 ) of the Fiscal
Responsibility and Budget Management (FRBM) Act, 2003:---

(1) Macro-Economic Framework Statement;

(1)  Medium-Term Fiscal Policy Statement; and

(i11)  Fiscal Policy Strategy Statement.

* Laid on the Table and also placed in Library, See No. LT 10815/15/14
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12.07 hrs

FINANCE BILL, 2014"
THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): I beg to move for
leave to introduce a Bill to continue the existing rates of income-tax for the
financial year 2014-15.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to continue the existing
rates of income-tax for the financial year 2014-15.”

The motion was adopted.

SHRI P. CHIDAMBARAM: I introduce™ the Bill.
MADAM SPEAKER: The Finance Bill has been introduced.

12.07 ¥ hrs

DEMANDS FOR SUPPLEMENTARY GRANTS (GENERAL), 2013-14
THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): I beg to present a
Statement (Hindi and English versions) showing the Supplementary Demands for

Grants in respect of the Budget (General) for 2013-2014.
[ Placed in Library. See No. LT 10816/15/10]

... (Interruptions)

* Published in the Gazettee of India, Extraordinary, Part-II Section-2 dated- 17.02.2014

** Introduced with the Recommendation of the President.



17.02.2014 72

12.08 hrs

MATTERS UNDER RULE 377"
MADAM SPEAKER: Hon. Members, the Matters under Rule 377 listed for the
day shall be laid on the Table of the House. Hon. Members may personally hand

over slips at the Table immediately as per the usual practice.

(i) Need to review the recommendations of Dr. Kasturirangan Report on
Western Ghats
SHRI K. JAYAPRAKASH HEGDE (UDUPI-CHICKMAGALUR): The attempt
at implementation of the Kasturirangan Report has resulted in adverse reactions
across the various concerned states. There have been cases of violent outbursts by
the people who have been living in the Western Ghats. The recommendations in
the Report have drawn criticism from various corners of society. In this context it
is pertinent to re-examine the proposals and refine the policy that must be
implemented for the protection and conservation of the Western Ghats, not
compromising on the rights of the people nor destroying the rich biodiversity of

the region and endanger its pristine environment.

* Treated as laid on the Table.
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Highlighting one of the main problems of the recommendations is the
disregard for the local community and tribal population. Establishment of no man
zones without adequate verification and survey of the land has resulted in homes
and livelihoods of many people getting affected. The striking contrast in the
Kasturirangan Report vis-a-vis recommendations of Madhav Gadgil led Western
Ghats Ecology Expert Panel has drawn strong criticism and requires examination.
Any attempt to implement the Kasturirangan Report in toto without considerations
of the local people and their needs should not take place and 1 urge the
Government to consider adopting the recommendations only after tailoring the
policy to suit the needs of the people living in this region. The local people should
also be consulted in order to protect and preserve the rich biodiversity of the

Western Ghats.
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(ii) Need to make reporting of lost electronic communication devices in police
stations mandatory in order to prevent their misuse
by anti-social elements

St T A g (ARES@): § WRGR BT &I WY Y Aldlsd, oluci, JAsUS AT
JYHRN B 3R BT B Y Farl =gl b o2 R d gfdfed eoRi & d@n 4 A
SYGRY Wl S A AR B S E | UF I B STIER WA 35 Hfwd @t & g #
B! G GO BRI © | 7 SUBRVN Pl RS Aiehdlal dedl gRI Terd a¥id A B H
foy ST &1 a1eieeT e a1 &1 2 | Bs IR WY gY SUGRY AN, Sohdll, Addaral gedl H
wMe foy 9 2 | st | gfo # gt @ Rare safery w8 foa wife g
&R 37 SUPRUN Bl ga @ Y BIg yard 781 fhy o & 3R Afe fpel SR 4 yfers §a
A ofchl & A1 U A 1 A1 2 wferd & g

T DR T A AR ¢ & 7 Sclagid edd YRV DI @ D ol oAl
ARl &R <A1 AIfRY T WY Y SUBRUN Pl 3118, UA.3.3015. TR & IR W Sleq 4 Sleq
3ePR ST el Ala D U UgARIT S Alh U SUBRVN & GRUANT Bl WY Bl HHTEAT T
w® |




17.02.2014 75

(iii) Need to transfer the land by Air Force to Maharashtra Airport
Development Company for implementation of Multi Modal International
Passenger and Cargo Hub Airport at Nagpur, Maharashtra

SHRI VILAS MUTTEMWAR (NAGPUR): I wish to raise a very important
subject relating to the implementation of Multi Modal International Passenger and
Cargo Hub Airport at Nagpur (MIHAN project). The Government of Maharashtra
undertook the prestigious project of re-development of Nagpur airport into a
Multi Modal International Passenger and Cargo Hub Airport along with a Multi
Product SEZ. There were some impediments in the smooth implementation of this
project owing to the reallocation of land between MIHAN and the Gajraj project
of Indian Air Force (IAF) which is contiguous to the MIHAN project. Therefore,
after prolonged discussions it was agreed that 278 hectares of land which was in
the possession of IAF would be required for the re-development of MIHAN. TAF
agreed to handover the land to Maharashtra Airport Development Company
(MADC) in exchange of equal amount of land to be given by MADC at one place
in the vicinity of Gajraj project. MADC also agreed to provide additional 122
hectares of land at the same place in addition to 278 hectares of land to IAF. A
Memorandum of Understanding (MOU) in this regard was signed among the IAF,
MADC and Airports Authority of India in 2009. The 278 hectares of land is
falling within the MIHAN project area — /6] hectares of land outside the
boundary and 117 hectares of land within the boundary of the existing airport. The
land is required immediately for the proper development and expeditious

completion of the airport.
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All related formalities for the transfer of the land among MADC, IAF and
Airports Authority of India have been completed long back but unfortunately the
transfer of land has not been executed in accordance with the MOU which is
hampering the implementation of this prestigious project. I would, therefore,
strongly urge upon the Government that necessary steps be taken immediately to
transfer 278 hectares of land by IAF to MADC so that the work on this project is
not further delayed.
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(iv) Need to fix remunerative prices of farm produce in the country

sit Murel Rig YEEa (ewEE) @ IO U HiY W R Tew @ a9 I8 & rfdwie
MMETE Sifadt &g PV gd agued W R dit © | 98 o e ¢ & e feam @
WA H AR BT O R8T § a1 R &1 Sited FRaR S 97a1 off @1 € | S9eT W E
HRUT Wl BT AR =TS BT Aiel AIfad B o1 ® | fha™ gRT SUSis S %8 el UR
fFROR ScuTed &N @6 & & | U A AT o SR 8 8 9 fhar B Siad

NTAIR Hhe H BIdl ST Y&l & JT fha™ oG gidl ST %81 § |

3 ARPR W AR FdeT € 6 AR 9 ke & 99l Jeu [FeilRa oy o fham

Pl IAGT ARTd & FII-T1T 1Y U & ID |
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(v) Need for industrial development in vacant land in Cheyyar, Tamil Nadu.

SHRI M. KRISHNASSWAMY (ARANI): I would like to draw attention of the
Government regarding the need to set up more industries and other micro, small
& medium scale enterprises in Cheyyar which falls in my Arani Parliamentary
Constituency.

In this regard, I would like to state that Cheyyar town in Thruvannamalai
District is about 90 kms. from Chennai and 18 kms. from Kancheepuram and
started industrialization following the establishment of the industrial complex by
the State Industries Promotion Corporation of Tamil Nadu (SIPCOT). The land of
around 700 acres has been acquired by the Government of Tamil Nadu under
Special Economic Zone purpose in which one Lotus Shoe Company has come up
and around 7000 to 8000 people are working in the said company and another
company Ashok Leyland's sister concern has also come up in the area. Despite the
setting up of two major companies in Cheyyar under SIPCOT, there is still plenty
of vacant land which was acquired by the Government and unallotted land is
lying vacant and has good scope for further enhancement of industrialization in
Cheyyar.

To make use of such vacant land, the same may be allotted to some
industries or micro enterprises for its maximum utilisation and generation of
employment. Since the investment hot-spots such as Sriperumbudur and
Oragadam have become overcrowded, Cheyyar has become an alternative choice
for investment for industrial purpose. No doubt, SIPCOT’s role in assisting the
industrialization in the State is not only quantitative but also qualitative.

In view of the above situation, I request the Government, to intervene and
take steps for further industrial development in vacant land in Cheyyar in the

interest of the general public.
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(vi) Need to provide financial assistance for setting up a new phenol and
acetone plant in Hindustan Organic Chemicals Limited, Kochi in Kerala

SHRI K. P. DHANAPALAN (CHALAKUDY): Kochi Unit of Hindustan Organic
Chemicals Limited (HOCL) started its operations in the year 1987 and has so far
made an accumulated net profit of around Rs.766 crores. However, during 2012-
13, it incurred a loss of Rs. 36 crores and during 2013-14 up to September
incurred a loss of Rs.27 crores. One of the major factors which contributed to the
loss is the withdrawal of anti dumping duty on import of Phenol. Second reason is
the increase in price of raw materials to the extent of 30-40% compared to the
previous year. It is pointed out that the HOCI is facing serious crisis due to large
scale dumping of Phenol and Acetone originating from USA, Korea and Taiwan.
At the same time, the Rasayani Unit of the HOCL i1s continuously incurring losses
since 1996-97 and it is to the extent of Rs.1303 crore mainly because of the sub
optimal capacity of the plants and higher manpower costs and overheads. In the
year 2012-13, an amount of Rs.48 crore was transferred from collection of Kochi
Unit to Rasayani Unit for payment of raw materials, salaries etc.and another 10
crore for payment of bond interest and bond issue expenses. All these led to
accumulation of dues payable to BPCL (KR) for expenses of raw materials to the
tune of Rs. 82 crores and the BPCL restricted the supply which resulted in
intermittent shut down leading to low capacity utilisation which is 35% in 2013-14.

The outcome of all this is high cost of production and stock out situation of
products and the firm lost many customers. In order to reduce the cost of

production of Phenol and Acetone and to become competitive in the market, the
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only way is to set up a new phenol/acetone plant of world class size with latest
technology. The estimated cost of such a new project is approximately at Rs. 1200
crore. For this HOCL Kochi Unit requires funding/Budgetary support from
Government of India. Besides as an immediate relief, a soft loan of Rs. 90 crore
may be granted for working capital for Kochi Unit. Also anti dumping duty may
be imposed on the import of Phenol and Acetone immediately. Hence I request the
Government to consider the above requirements of Hindustan Organic Chemicals

Limited so as to save it from the present crisis.
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(vii) Need to carve out a separate State of Vidarbha from Maharashtra

A TR 7. IR (TRPR): G AERIG @ Ted A f9ad enfHed 8F & 50 a9 & a0
oot &7 afdefia <@ 2 | ugr w1 4 @ 9w, fAgd a9 qreArd Tt g9 & arg off
foe v fUost &3 ® T © | 1962 ¥ WSA Wold ofell HHITH 1 JIH faad &1 A &1
A T o1 | {45y & oSt & R &) & oy fdev damies fqer ded &1 o &<
& qIaQ SABT AR rded B & HRU fdqd & fAdb™ BT gAY MR 98 8T 2l
St faed & AT BT # MBI AR W §, [9ed TSl T smcHsed Jaur & & A
H ST ST el & | faed # $urg &1 Saured Bl 8, dfh dust fiel Has ok uftad weR
H g | faed # ST 4300 AMMETE faSTell IcUTET Bl ©, offd fdaw @ W&l 3R Wal H 12-
16 ©C faotell &l & € | AR # A B WHI [P MY ANYR PHRR BT YTl 8l 8l
%l 8 | g faed @Y O # oAy U @l © | faew @l ST We Bl ot |1 HSH b
39 geh ST A Bl HAT BR I8 2 | 989 Bl gurd oF 9 B A fUwd 50 a9l @
AR I8 & 2 | fIed guss I 9 & 916 31U daqd e & § |eW § | gUd
ot @& wwi # Sk 9N B | B WRER 7 JAG JT B WG & 7 | 39S o
B! faed Bt AT W YR BN D DR YAD 48 B TS BT AR W D ARBR WK DY |
TSI WRBR & oM § O av8 9IRS, BTG 3R STRIGS &l T+ fhar 1, ST ao
W B IHR A A 2 6 g fagd &1 o7 & & folv a5 IRAR bl HRarg wY |
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(viii )Need to review the policy for small and medium enterprises

AN ST e (WEAIO): AT B g Yorird argeit (et Sft) wHrStare, Wid SR
3 M ATGH! BT WERT bR WRBR | BRIUR T g g d 7| IR Dbl reIffreha
T&1 el | 39 W RO (1) W H q1ee Ied A R (2) RSd b & Mgs dArgi o
ol B TRB F AT T B (3) A o H BRI fadq (4) Sifed A wfthan (5) axarasit
@ WG H A /ST H S oy ofg JUT HegH S 4a A A 5 1 99 @1 I8 2 f6
TR & ARl BT FeHRA-ag, SET B 371976 [T Y& AT © |

# WHR A JGRY S g b oY qo7 7eg9 SN & A7 DY SraRr wen Y g
Ferg T 99T gq 9 39 SR DI I H S | §91Y |
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(ix) Need to permit mining activity in Goa

#it Torer g (Jae): § IRBR BT &1 WAl § W1 W ol 9y o1 AR QA arean g |
Rrder, 2012 ¥ 918 AN fob RUIE Weq § 997 & 713 3R dRaAes & dR IR MdT ERBR - Ud
qIfaRuT HATET gRI Mal & {9 @A BRI AT @A S b fFrefdd &) e mam |
JIER, 2012 H TTTH AT 1 98 TSI Wi W Herde Bl 3o AgAfa < |

T8 IRART &I RAC H AR AT [ I ARBR DI @I Uce D qeR &1 SR
35000 RIS WA BT JHAM §37 R Sfd AT AN gRT YA T T A qd HRAT 77
A S g 6 U1 IS JHAM TEl I © | Bl B W A GEHAT 7 7 = §
g fp IST ARBR - BT SRR H XBR WA HUAl Dl qTER Bl A TS TR SR 235
PRS W0 DI HATS B | VAT S Fifh @9 HUFIT Bg 9 IoT ARBR A G Bl
HO o S @ e |

AR HATAT gRT 37T b a1 # ds aRRRAIfa-daeTefia e «ifdgfaa =2
fpar a1 2 ok I8 W IR SRR & b a=yoita iffreptRal & #5d & a1 s el |
WA T8l fhar ST gdhar | s 3eldr ATE AN RAE 4 I IR W IRY T b
GuH B B @ AU RAIS 3§ et fb Mar § 2003 @ a6 fHAT At arwaRey § geh A W
&1 g3t |

3T: WY MU T & YN Ucel gRSDI DI WAT b AT Bl STIAN qRd & S
IRy S gataRer |ee d9R) @I d8Tell & SA9R HR T 8 | @ €y g W 100000
33T B AR frer T |




17.02.2014 84

(x) Need to undertake measures for social, economic and educational
upliftment of backward people belonging to seventeen castes in Uttar Pradesh

S Y Agw R (TRR): ST WRw @ 17(Fave) Sfot R IR, i, dae, woag,
Tl IoiTafa geatfe Sfadt ol 8, &8 Ardiie, feie ud Jerfdre fRafy erer <a-ig & |
S Sl 1 Sita fdhry | Bl Q¥ 8 Siafd 9 Sl § 4R & aaal Gurd i
i g 2 1 AfT 1947 S I e S A d J wnfdf fio ge T € 1 g9 4
3Tl ST &ATRm gd R 1 Sfiaq @rild SR &8 & | w4 I8 © 6 37 onfodl &1 [
ST ST | f SUTET 98aR 2 | 9T 6 §Y SR WA WRGR 1 39 W & e far
# wwsrar g b 3 Sfodl faer 9 wer dfta ke iR gs fRufer g |fdes § wqErodre
DI AR & fIepe fauda erft |

gafoIv Sl ® fh 9 vy R 9T # @l e 9V oiR @ig afafa afed axa
g e, AmATIe, Seifore AT &1 Tderor HRm SU difes 9 Sty o ff = e
GE
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(xi) Need to provide immediate compensation to land oustees whose lands
have been acquired for four-laning of NH 57 in Madhubani district, Bihar as
part of East-West Corridor

M W e Hed (SIERYR): Wsh URIed Td ISMN AT B S WRAE TSy
RIS WIfAR0T & gRI qRa-UlPed  HEMr & [48R # GAye- 57 aged-o & fHioned off 78
ST T Iferd GATaoT 14t WY arferenter Y-amRAT 1 T8l el U § iR Wi Jgal e
H g8 9wl 9gd 8 fade g | AygaHl fear & qder, TRE qoR, PARN d6R, 89YR
ISR, WU, FUM TR UG 3RRAT AEd AP AP 37icb U Y- 8, e q¥el | d=re
®1 W Sfd ol 81 S e qeawernd dem yedtie Wk A ey i 81 S gd qee
ST AT, Yl ® gRI |l 377 WIRA &R QU S & drasje YIar dfed 1 T 8 |
-4 TRIH § Fifp e 21awr, FRER AR AR 8- IS T 9 R B WeH =
g1 9% JfaRad S wad 9 ok ifed wwm 77 2 % fder 9% & 969 a& e
HEAYUl AR, B U$ AR ARG RS ©, T8i-d8] Ad-oiF, SN, IURYell gd =i
TRE AAF-CIl DI HARAT AT AP 8l Bl T 8, [D Feldd JIAR d8] geey Bl el o
Tt ot 9 Uge- 57 1 o Qo T8 81 ar € 1 pRY #ERIg Ud BRANTS & 4|
Hs WA W FARET fofeh a1 g3 2 | SR 3R JOTPhRYR & a9 I QR Yall, Sl A
3R fafifeedl & orged AT &1 &, &1 aged-oF # fAar o A 9 9 31d SoR 81 g &,

R ITaraTd 91fad 81 8 8 |

o # 39 faun # ¥y WHfaq PNATs 3 WRPR BT & ATHE AT dredl g, |
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(xii) Need to take steps to withdraw the proposed ban on arecanut in the
country and also declare a rehabilitation package for the arecanut growers

SHRI P. KARUNAKARAN (KASARGOD): The Union Health Ministry had
submitted an affidavit before the Supreme Court recently which may lead to ban
on arecanut in the country. Kerala and Karnataka are the largest producers of
arecanut with 24% and 47% respectively. In my parliamentary constituency
maximum i.e. 65% of high quality arecanut is produced. Six States are producers
of arecanut and it contributes crores of rupees towards our economy. Ban on
arecanut will worsen the situation by affecting the individual farmers as well as
the producer States. Already the condition of arecanut farmers is very pathetic due
to crop loss, diseases and fluctuating market price. Thousands of them are in debt
trap and many cases of suicide are also being reported. Now when it is time to
declare rehabilitation package to save the poor farmers, the Government on the
contrary intends to ban the arecanut. Centre should withdraw the said affidavit
which is against these farmers especially from Kerala and Karnataka. A special
rehabilitation package should be declared by the Central Government for the
arecanut growers and method to make value added products from arecanut should

be found out.



17.02.2014 87

(xiii) Need to take necessary steps to expedite the completion of gauge
conversion work of railway lines between Dindigul and Palakkad via Pollachi
and between Pollachi and Pothanur

SHRI K. SUGUMAR (POLLACHI): The gauge conversion work of railway lines
between Dindigul and Palakkad via Pollachi and between Pollachi and Pothanur
are in progress. The conversion work started in the year 2007 and not yet
completed after a lapse of seven years. More than 95 percent work has been
completed in the gauge conversion between Dindigul and Pollachi and 80 percent
of work between Pollachi and Pothanur. The reason for the non- completion of the
remaining work is non-payment of nearly Rs. 40 crores to the contractor. If the
balance amount is paid to the contractor, the work will be completed within a

period of one month.

Due to the non-completion of remaining 5 percent of gauge conversion,
people are facing untold sufferings. I request the Ministry of Railways to take
immediate action to complete the remaining part of the gauge conversion work on

the above routes at the earliest.
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(xiv) Need to start work of four laning of National Highway on Baxar-Ara-
Patna section and also expedite construction of a proposed bridge on Son
river in Bihar

it See RiE (FRR): fER I5g # TS S99 9 qaRIR-3TRI-UeT &I a1 o ¥ IR o
¥ 9EE DI A Nl F WPHd & AT SR BM © a8 Yol bl BRI A fdfed 8 g 2 |
A1 ¥ qd S sMded & qe ft B BT IR T B 1 Aaefie /el o S & fog @
TS | S AT 9T 9 W A A4 A 99 @ i &1 ff e g | 9sd gd A &
T 9 89 9 I8R50 &) ISt TS DI IS B ST YeT & A1 I & R WA
W WIS Td AR F fae FAI T 8 T @ E

IO U 9 U & A9 O 9 IR ofF § §cold Bl AT Bl oifdd 8 b

BRI 3 TSH B AT BT B W 8 & T BRI FENHET o0 89 & HIR R § |

3T BT WBR U JRY & [ Thlel TSP Bl AWHI BR AN B AP TAR

PR JAT TR oA H IR qAT W T W YRArfad gl 01 & D b1 e FReofd HRIg |
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(xv) Need to accord recognition to Lingayat religion

SHRI RAJU SHETTI (HATKANANGLE): All of us know that Mahatma
Basveshwar was the revolutionary saint and the founder of Lingayat Religion. The
thought given by him in the same period was totally against the so called upper
religion of the society. He also removed the inequality from the society. These
valuable thoughts and writing of him always equally important compared with the
thought even by Gautam Buddha and Bhagwan Mahavir. He himself want new
path of religion based on the values taught by him. In this context the thoughts and
belives differ from Hinduisim. At present the population from Karnataka and
Maharashtra particularly having very few numbers carried the thought and those
belong to Lingayat Religion being a very few in number of the population the
demand of these people was not considered by the Government. At this juncture
the followers of this community went on agitation demanding recognition of
Lingayat community as religion.

I request all the members of the Hosue like Jainism and Buddhism,
Lingayat community people may be recognised as the Lingayat religion who will
help for preservation of the revolutionary though of Mahatma Basveshwar for the
foundation of healthier atmosphere among all the religion to strengthened the

national spirit.
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12.09 hrs
RESOLUTION RE: APPROVAL OF RECOMMENDATIONS IN OF
SIXTH REPORT OF RAILWAY CONVENTION COMMITTEE

THE MINISTER OF RAILWAYS AND MINISTER OF SOCIAL JUSTICE
AND EMPOWERMENT (SHRI MALLIKARJUN KHARGE): Madam, I beg to
move the following Resolution:--

“That this House approves the recommendations contained in Paras
76, 77, 80, 81, 82, 83, 84, 85 and 86 of the Sixth Report of the
Railway Convention Committee (2009), appointed to review the rate
of dividend payable by the Railway Undertaking to General
Revenues, etc., which was presented in both the Houses of
Parliament on 8" May, 2013.”

MADAM SPEAKER: Motion moved:

“That this House approves the recommendations contained in Paras
76, 77, 80, 81, 82, 83, 84, 85 and 86 of the Sixth Report of the
Railway Convention Committee (2009), appointed to review the rate
of dividend payable by the Railway Undertaking to General
Revenues, etc., which was presented in both the Houses of
Parliament on 8" May, 2013.”

... (Interruptions)
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MADAM SPEAKER: Hon. Members, we will have discussion on the Railways.
Kindly go back to your seats. I would request all of you to kindly go back to your
seats so that we have peace in the House. Let us not have anything else. It is
something very important. Please go back to your seats. Let us have it peacefully.
Please go back to your seats so that we have the Discussion on the Railways.

... (Interruptions)

MADAM SPEAKER: Please go back to your seats.
... (Interruptions)

3reTeT WAGAT : 3T I8 Sy, Noid Jolc TR Wifoydes a8 a1 S ar 3resl W, |§a
NIEECEACCRCIEL]
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12.09 5 hrs
ANNOUNCEMENT BY THE SPEAKER

Sending of slips for moving of cut motions

MADAM SPEAKER: The House will now take up the Resolution relating to
Railway Convention Committee, General Discussion on Interim Budget (Railways)
for 2014-15, and discussion and voting on Demands for Grants on Account
(Railways) for 2014-15 and Supplementary Demands for Grants (Railways) for
2013-14.

Hon. Members present in the House whose cut motions to the Demands for
Grants on Account in respect of the Budget (Railways) for the year 2014-15 have
been circulated may, if they desire to move their cut motions, send slips to the
Table within 15 minutes indicating the serial numbers of the cut motions they
would like to move. Only those cut motions, slips in respect of which are received

at the Table within the stipulated time, will be treated as moved.
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12.10 hrs
RESOLUTION RE: APPROVAL OF RECOMMENDATIONS IN SIXTH
REPORT OF RAILWAY CONVENTION COMMITTEE .... Contd.
INTERIM BUDGET (RAILWAYS), 2014-15 -GENERAL DISCUSSION

MADAM SPEAKER: Now, we shall take up Item No.30 to 33.
THE MINISTER OF RAILWAYS AND MINISTER OF SOCIAL JUSTICE
AND EMPOWERMENT (SHRI MALLIKARJUN KHARGE): I beg to move
for.... (Interruptions)
MADAM SPEAKER: Mr. Minister, you have already moved the Resolution.

... (Interruptions)
MADAM SPEAKER: We start with Shri Arjun Meghwal.

... (Interruptions)
DR. M. THAMBIDURAI (KARUR): Madam Speaker, bring the House to
order. ... (Interruptions) Hon. Ministers are in the well of the House. ...
(Interruptions)
MADAM SPEAKER: Nothing else will go on record.

(Interruptions) ..."
JeULT HEISAT : MY I WISV | HEAT SN, 3MY Sifery|

... (9ur)

LG HEIGAT : GRS Sfl, 37U §96 S8y VW Ad HIFg

... (cgagm)

* Not recorded.
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2 3G I FEard (BTN : e Heled], Iga-agd ade| # Nl HATT gRT | 2014-
15 & Yo qoic W A & folg @1 gar g1 # I8 S aredl g b ¥ #3ed 7 13 dRE
DI S AR goie U fhAr B, SWH swei foran § fb @ wiel @ Sl ufdded o 3R
A= Wweal I 91 Ufided U gU 9, SWD AJAR Yd goic Dl AR far g1 # I8l der
e g 6 X WA S A X g9 IR B} 9HY fque & @Rl B sFadl a5l dHad
B & Fal BT & S @R 7 SR e & diel &1 dig e T8 @ T gl |
e WS B PR I HE DAl gl A ST AT U Ff A & oAt H fHTR F e
flemR 3R SR & § g § BIs X Aa1 Tal gl #9376 dEr of B R & oy fiees
BI el WAl Bl AMSY| IR IAB! 3! DI | 39 AR § 37U A1eq9 A T8 G
TrEdl g 6 PR A IIIe JST g &l © SR W HAG Bl AT 9gd dS! A © B
PR A SIS o AMeY| I Sl 14 JUIAS o, d AT BHIRM I WY 37 8 B o7
MY & IHH RIS TR 11 W GbFR-UTEG g Xeld A1ST 154 [PAMIR, 707 IS w0
BT YUIeTel 39 Ui dfsT g1 R Y s foww fafd &t feais &1 it =R o 8ix
T a1 Bl AT TR fBAT 3R S 5 Xl ATgA ABMR-SFUIS Bl "Non Bl =iy ofl, 98
=N $RIM T B | AT § 3e ARH A HEl dredl § (o ¥l 731 Sif 7 Sl SfaRe X
gore U9 fm B, a8 Rim RN & Al &1 g9 & & foy fear w21 faue & @
Hrs feate 3= 78 AF 21 U Aer J Yol HATT W AT IRY ST Area gl
AEId], # ISR A ST gl H AT IoiC <’ @M gl 39 goie H 01 TR 18
W 3R SEHICS We DINSR Yorae I a1 Hel ¢l I8 BT Bes HIode 2l 3D HRITRE
BT ATfRU| YT HATeI 9 59 UIolae &l IHIE &1 & oIy 7 a1 o™ IRAR A HYl 91
DI A B I BRI Y [STHe A1 3R g8 dyerell I8 e a1 & 87 1000 fHalreR
fafaet TR o1 HM HA| F MIH I8 AT aredr g b Sdbfes we diRER % 8ik
%, ¥ I X4 & oIy 9gd SURCE 21 BN Wiell gt #3 @) fear & &9 1000
fpariier ffde Bxcae &1 d™ B H I8 T dredl § [ I8 Hd @ 87 5HH
fpaT & rm? sweT R s=M U TR 18 W fHAr Bl..(r@wT) @rell dojerelt
IFTSAHC B AT Nl HATGT BT HH ol gl ...(Tdg™) 390! I8 gar ey f6 g
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fhaT U1 @, ... (F9eT) U8 hd QX1 BIML...(dgH) H I8 Hel e @ g b Sfedfes

We HINSR HIoide ¥ad & ol 9gd #e@yyl Aroiae ©l... (RI@em) Sl e A ATl

TA Bl e L. (Fagm) SSREIe Saerude W 8N, Neld &1 Nd=] SRE B, ol
g 3D Ty BIg quy ey a7 & B ... (caur)

weledl, # UD HEH W Bl WE W6l g (b A8 goid doslel IR DR
f&an, ... (@ragm) a9 Fe@yqul gofae W W Bl & T8l Q... (@1aeT)

HEIGd], GO § Pl @18 @l A1 & g g giorae 3§ Yeld & & doide Widpd
5 B1...(r@em) offehd 3 da fohae il droee ¥ §Y <, (Faem) fhas qididt diorae
Yeld 7 Wihd by 87 fhae dioiae Ahdl 87 S9@1 Wl $8i1 Dls (S 8 (Bl gl... (Faem)
A T T Fore 3T o fF Yold & U Ha QT o Jdeidd gl (R1ag) 3RR 1
oS BT IR ISUANT BRI AT Xeld D1 I8 BrIal ermll.... () 3R Yeb Jeird AT & ¥erd Bl
JMfYHIR THIAT W ST ShIFHT 81 & 2 3R I8 T ¥ ofigd & hAR-fha 2. (Faem)
MR A Ao B Wt (JrATSISTA) Yl asd Bl Ued & [FIR-fIR W &= & A1 370
ST W e .. (Fagm) # i @ Wil @ 9 B @ g, Q! B a1 R @
gl...(aem) a1 gp! qrrEorel WA iR W= At 8L (aem) Yefd drgd & U S
ST &, SABT g=hiadc Wl SH L. (STaL™) SAHT Sl o 9 g9 Bt aor ot ... (SFaerm)
99 7HaT & #A1 off A1 =i dEr of R # Yold H e 9% fhue Hl.. . (eragm) iR Ned
DI ol BT AT ghIaHe gall &, S OIdb DY ... (QeT) AT T A qHY I8 JeIrd fam e,
fh I8 AT AP YT T8I gaATl.... (Fae)

TeIedl, # TP a1 3R FHe el g 6 Yol HAd g 587 Hivide GIfvd fhy gY
2l...(cmaum) fea doee € # #@3 Si ¥ ST 918 @ g S N #ATerd | ’ifva ey €
3R ST frafRcht frd wR W B, (aragm) gadt i ft Yo aoie ®§ 9@ fHar
2l...(au™) W1 A FHEN T fF @iell DR g 3adl JMISHHe IR A iR g

UITd B gY... (@) S HIUF B FiGE 5, ITd Jureid A ol ... ([@eH) 3R TR

TYISTel 1 SR &R fear ). (eragm)
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& ABIGAT ¢ A We U e A a1d | oA M Hgardl Sfl, $9 99T 9ad

JUT Ted TR W < 3R 3= Sa a9-1g g o1 978d o

... (cgagm)

¥ IR W AEETE @ Xeld TR JTIEM @I SfARH Yo avie a¥ 2014-15 W § $B g
CRIRCIESICY
1. IR T YB3 & o 7 | FRam B GRS B TH0 S B

9 2 3ARA goIc H W J0 A AT B DI AT BRI
2. gOIC ¥ 2005-06 H el HAT 7 UG DI SNDIART H SIS & oIy I8 Xl AR
e @t Gy &1 78 off i@t e it I T 8% ol o 9 d9ic H Nl HAl §RT
T et A b1 Ao 2 fobar Sy Sy auTe Sl AR gite |+ weayul ¢,
dIHMR JRTET A S 9@ | 396 oy 3l &1 /Y 7 2l
3. dIPTR W AR B Yol I e &g bl ¥el ATe] HRA Bl aI9on &Y
4, FiFAT DI AN W YA AREV S B AN B T A e forg #H s
drarad, (Rfem fiemR) # Yord IRl S eifid &= & forg ifieier &t 18 off, St
RITOT Bl SR |

" ....*This part of the speech was laid on the Table
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12.18 hrs
At this stage, Shrimati Botcha Jhansi Lakshmi came and stood

on the floor near the Table.

st g Tt (fafeem): #@e, 31 $© $e 2 ... (Fagm)
A& WREAT : FIT He Al B, Qe |

.. (@)
AR JUAT TR ¢ ABIGAT, MU WG NS A HS IR $H8 gd! © (b I8 1541 Al aH B
<™ o gl... (agm)
LAY wESAT : B

.. (e
AT FOA @RS ¢ AR By PM Al $AH T8l 81 TP, AT HH J HH ¥ dole AR
AT §9I¢ TR =al & S, SO a1 89 S 91ed 2 ... (S9eT) Yo aoie g o |al 9
JEET BT &, G BT G B, AU-310 &F B! I A A9G @ Wb, g1 A 39 qF H
raraReT a1 BT AR L. (FaeT) Hfhd q3 WHST Tl Sfdl [ I8 Dl WIR © fh W
WHR & #A Faa Ia1 R R ... (@agE) gerEE of 99 # 96 3fiR S99t afdde &
H3 Id H @S 2. (TIE) BN eIl Aad H d1 3R B @ A A\ AU Uar
PR E 2l..(agH) SAfAY BF MU ATed ©,...(Faum™) # W $B I N 73l B Al
AR § SMUT AT &F D R H Pl drsdl gl (FAGM) BH A HH AT ST HAAT DI
Hied fF R @s W1 & &1 gU @1 Fl...(Fag™) g (0 I XA A A HEdl gl... (Tagm)
A S, MM W UH a1 A efforg L. (Faem) WX dwey &7 fafden § 69 ue W o
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Tary oAt l... (Faer) 3rae qaifereht S 9y g d9e St Xel HAl ¥, |t | G0 ID
T8 HY oA ol M. (Fag™) g3 o of fF {7 o W & B UPH 9gd 99l SUSR
feeamar 21 a8 o7 Seit TRl @1 o St off &R @8 g § WUt ¥ 91 uga oft| 39
I J UH RN A BT XS < &1 T AR Per T 6 U 7 & 3R g9l 9qdl ol
AfhT a8 Y ST db Feell 81 A1 e SR 98 A o WY, DI 0 F 79, afew
TR oF & AT A Fodt B W < H oEre T@ 81, SR I8 9T S @8 ©e # ugat
=Ry off, 98 o9 ¢ # Tgach gl AT 7 B & HRU R A W g1 T 8 SeaR
IR PEd © [P AY oF AU of oI, BH BAN UWOR o a99 < all gu wfilt 4 RR
ST TSAT 21 AT T8l X qoic & T8I H A STRY il g & S e san dad
&3 B A s o, Uh T XP QAdIdR I9 W oA Bl dasy dlfdp 9 IUER f&AT o, 9%
SUER I IUSR o1 iR St Gfaem drl & forg orgfaen 91 718 8, 9% ryfaen 7 | A9 &
T ¥ < ARG @ife @ g # Selt IRoR Hiurd @ 91 ugE 99| B ¥ FHH IR WY
g < B BHY hel o1 b I8 S WU & SOl BIeATEIE b doll g| 3ol § T&l
SN ST TaTaReT H ff STIRY SRy A § fh S W o qH & TS oft, S WY T B w9
& I8y, UGB! IoR H d=idl 7 BRY 3R S SUSR A9 T8 & ¥l Tl & HIETH o
{32 o, I9 IUBR BT oW WX ARG &3 BT fiel, SHDI Aeara gl Qg |

T 3R BISH A ART # AT AT &) SFRDCH TR JGead o § ob, I8 H I
IR HB gl T8 B W A © AlBT BAN T8l S ANl DI IqY Igd 1 o9 81 Q| A
ST 9 S ST arraRer § 01 H U By I8 gl MY A S BN - JARBTH YA bl
G H BhalT DT GR BT 3R W A oA A & WU § Folll, SHBT ALATAT 319
H3 o BT B DA A G o b AfAY, A QA A A U FAS & Bl IATIBT By |
# FrEdt g % STad & qHY MU g I8 AT < D HAT BN (Interruptions)
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“sielt STasfias uee (WEWTM)- Yo {41 QU B AN B ARH AT FHEandl ¥ R HAR H
BRI Yol ShIRCaR g ® A1 e WR 2| fisel ura ast # 6 Yo #fE 7 SrevR dre,
Afh AT W B HHIS TR AT B SN X A A& B, oMfHT X I g |
fo@E < 21 64,305 TS WA H ATANT ¥l doic Iardl ® & e=Rify dwmei & & 2l
14 ORI N HHATRAT B [aT ¥ #A1 W @ FW & olfbd BS I AN & ded 1 g
PRIS BT AY I B TG ¥l HATT DI faafeld AFRIBAT BT 2 Bl &

8 Xl goIC GATE! Xel goc & W ASR| Pl Sq1d 931 & dl A& DI SR BReb
HfT fraraee § &8 wfa T8 S| A-AS-AY @ 99 @ oien Bkt gl arivie fUss
SATH! Bl fIHr @ ued R aftfRIE g M IS AT TSt B el & @ S B B

¥el HAL Ot 9 qolc & ded g oAl Bl YA diel oA § A 8 Ak ud anie
WS IO S T6 ¥ GG oA IRM BT HEH WIS 8, oAb gl RE IR B |t
Aol wId, T Wdl, $9 W8 I ol JAg ugar d A 2l

ST dd ras W goie U9 fHU U 9t § T893 G9UMT &Y TS| g9l § Bl S
arelt sl Swomd gf 2 Bt ok T S o SRt El Yo 7 ot e W & a1g s |
W fry O g onft 9@ g TS fram € ok 7€ Awomel @ va &) faam T R A
98 ¢ TA™ BT AT & AT R b Ao &1, Yoid & U U8l 9 & 10 ATl M B
IRATSATY TS 8 ST TS d g4 T8l gg S W & AR s BN &R & g ©l R
ST BT 3 I3 GO & Y BN B IHING A A1MRY?

TR BT GRE MR GeedT 7 8N & & dls % HrTell 1R 8 I8 MY 3] fUsd 4 anf
7 favg # g3 Yo gHeRit &1 15 TfiRd R # gaN Bl Bt & § $H Wel & d8d golreds A
T8 Yol gHel 7 WA TN W Wyt o e 2l

SfEHCS e HINSR Bl He@qul YRATSHT H &l 98 U1 R&! 8] fUse 7RIS I
&1 TEl g8 STl foharaa W 78l gaN € 3R T "Iy vl HAT Sff B S %8 ©

fUoe golc # 3MTS.MMS.TH. 3R TA.3MS.S. & 1Y Void I feormg ik Rad & IR
H gAY W §U ¥, Ifh 3T I 39 HIolde ¥ dIg WIfd 781 g3 ¢

" Speech was laid on the Table
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€10 el BrebradR AR JF A &I sregeran § o+l RopiRkal &1 @ &b 0 &
AR & fmar T B WS & gfg # AEE ok 98 T8 B 39 GAs & dold S ITTEHT dl
golls 8 SMEH | BR a9 | odh? Aol & i iR 73 81 8| I & galrs agd 4
fasrelt & X oft I AT # 5/6 Ufoed @ Ifg W W A S D IAS AT W A
STt |

ORI # QB [ AT 1663 fHreiniier ot aRars i 2, 42 dawms € < @
34 frerd HTT Hiear v I & Ted fhar Srar 21 $u dradt sarel # Yo gRare
KR YHSTl, <lfh ORI WRPR DI GGTE! Dl SIS Bl A1 7 BB ORI D A1 AT
fora 21 39 qoie 7 Siefie e & Jfwy ®Is yae™ &l fhar 71 gl

XTd B I HAAT DI Sire B G914 3R Yold SRl & U9 dardd & 9 Sired
H I fHaT The B T8 VP UTRIS ® AN ol ufEad Yed b1 g9l B qoRd H
3T B, fhR i sreHemETe @1 ufead Yold &1 qATAd §M @ I 371l d ofed o

ORI BT AR B A, STR-GRI0 & W S dlell oAl &I Jfaen & A o 2l
GBI ¢ &l URifed I &1 a8l a9 UTg ¢ Busd-¥rst S i el W
S-S & foIg B1g o gfaem 781 el Bl

JFEASIEIE DI [APaERIT Vad WH M B 1d AT I olfed o EHaEE Bl U
W & gq B A% oA T8 A U B YORd S @1 WY g9 &9 W1 8, 39 dgd
TN I 99 AT 8, D BRI 4RA B A AT A AOGR AR AT I AT AT
ToR & fafr= e d PH-& & [y 9d & I AMEREA & ol ofd 3faR drell
TS AT BT qAT A&l GO aTell oAl DI YR A IR IABT qQAT o DI ATILIDAT 8, clfeh
A% IR TSR ¢ bR ORI & 81 H Ueb gIgl Ul (AT 2l

<fel ORI & UTed, UIAHYR, Al I Yds 3R GRA AN-SM D folg X Jiaer Bt
AR B BRIV B TS 7l ToRd H Sig Hiew IS ¥ A 8 g8l W S A & oy
YeTd DI 3R N &9 DI B 8, T AT Bl STee-I-9log Bel DY B aegha 2l

TEHEETE 3R Has & a1 DINISKR 491 [HAReR BE-Wlie ¥ald URATSHT & d8d Wi
fpofifacct @1 v ol &1 TR 21 39 GRS B Sea-d-9ies qui B DI ATl g,
fe s Wi TR & B 9 <& 2
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T S fiep, Sewad oifaa fASh qen S S UR/T & Jad a1 AdTel Just
2 U4 a1 W 1 € 981 X 9Rd WR B ART G969 ©| S S-S S Jiaem & fog a4
MRS & e & forg o ot grae T fHy 7| AR S e @ IS 2, St
DI el Glagn A AIee e fpar |

FH! Sl Pled RIS HeAd § iR Igavrsl A1 g9 a1 ofdd I 8§ a8l -3
& Ty STEHaEIE W Bl BIbR ATIRMI, XIS b oAl Dl JAdT § ST HHI Bl & IADT R
¥ o] fpam S, i ageRot § A6 SEN SN & HU & FEAN § Al S @
g, 3% o W1 <Al ! agmd A awasd 2l

JATERHAT XTd I B AYISIT B b1 1 o1 it <ifdd & e srgaeEe § <fthd
D FHRT S W TE B G B

TIggCl & HATdd Yerd MaR fIS a9 1 ORI Dl SREARK S AP affad 2l ¢l
DI Wigddl, T3 ST DI YOI PR H ORI B ARER IUel g8 o

el far A dfe A A, UTelqR A STl WegeH], AERS Ty Nel gt
B &1 SW o9 Wt FTH H B T W 2| Feld, Bl IS, IO B IMRY WA B
R®RE IS W aIS & FFIBR I8 Y, IAH IS db DI dRaDbI T8l §s ol NId Sl D
M IR & IR H JoRId Bl &R A1 WPHR T8 83 ol

NAd ATSAl & QR0 H A ORI & W1 T g3 Bl JrEHeErS, Hes, Yo Bl
SIS dTell geic o T e IR 2010 # YUT 81 AT 8, b 3719l Tcb SUH Pls Hf
& g% 2l X1 g9l | arde goic Bl ave fby O ©, dfhs 4 ae- 9rie & %8 T ©l

AieTsil HI dqTaTe P S §Y ARUNE H Algersil & {10 Wiem IREr <5 &1
V0T R 2| AfRel & foly @y @i @1 Jlaer agrax Afzel WaHR X J41 B Fad
9, W TOIC B SR VAT P8 W T T8 AT

TAd TS W X goie, 39 IR A1 ¥ qoic I & ©, N1 98 e el gl 98
I, T8 <rd, J8l URATSEN 3R W BTad I Sa=9 BT hls 3N I 39 dolc ¥ fa@rg
TE ST WRBR B A H Dls qacid T8l AT 8

IR YT 160 ATl GRI |l &, feawpa ¥ ¢ & Swa! aga 9 Aifodl iR aga
AR bt A & R 8, $HH deld BT Dls THR A R W qore 7 @ @
kol
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S XA g9IC ¥ Yod Bl GRIT ATl Bleld JIRA AR Hag 8RB D folY @
HH e IS Y Tl 39 X goic § AT amEe fewrg <« it gl

T, RIRIRE &R BRIt # me-ge aRads &1 SRxd 2| Saredi &1 Ah-
THETE 3R WH- & R et ft s 2

G HIS B RIRIRS @t RrwRel § Yord #3re 3 o Wl 8 @t g, fewra
JETHY AHY WET HY T 2l

ARARI Y & o W T8l 9t I8! §| I qoe SRl g Xeld &1 SR 31urd

T g, I8 W< T8 B

REKIIG)

1. el HATAT DI YT WKIT-ATeA! Bl Pl GARA & (o1Q, fqorell B AR Bl Myl
& foIg AR U9el YT eEI Td ¢A IR Sy S A1fey dem gl &1 Jimgfd & fog
STl W9 HAT ARy

2. SIRCEFR gfagr # Fgrar 1 & fay ddidt died W N WA @ qrebl g4l
SHIM TR A, YIsde 3RUATS, ¥pel, Dlalol DI Y R Srdfed dxe  awRIf
$HIS! BT AT

3. BT g9l A W U AR 9, JRRISA-RATOd B Wdl B JAThT BHM
CUIRICICEIIRCIEN

4. N HATE™ Ul faSE 2020 @ G @ 8 REd-gAdeM Wex Ud Vel
ARG wfta &Rl A1feu] WR-4RBH B & dqdl HH go dldl Y B,

95 CqHIddiol BRId BRb B B dod geHl daley Oy el dF wfa #

<ot STt |

5. T ¥ S 37aTe Bl W el GIaeT AT B! ARy

6. Do UfhdT H ARSI DI FHTg H STo-UTT DI GHMAI H 31 U Teh STRETI <
e |

7. Vel U & TA-UR FEN-SAARSAT BI BIBR Iep! JfAeTgard MMa Jodl ~ BRIY
S ARy, S b fUee aoie § war T ol
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10.

11.

12.

13.

14.

15.

16.

ORI Bl e’ Ay bl (T iR [{Farg) & gRITSHes & Sea-d-Slea Ho
EISIRIRCI R

N HATAT H IHR TS MM D] PR TR AT ST 1Y

Th AT B AU [ORM B EAHA s W Al Sl 7 W™ s el 3R
HERTS a1 I g9 B A DEl 8, SADT &A1 | A1 ARy
ORI & TR A4, ARG B fdd AFel I TR TR SToa-U-Slea AT
e |

Xl fxman SiR Aret-A1s # gfg & d8d Yoird o7 & oy @ SifeniRe gorit a
B A See-U-Slea fhaTaa= H ol @iy qom QR Al o ekl w® Sies
faar foar ST =nfey |

Nl ¥ B [IH g1 IANT © AR S Bl A A € A I R H Sl Dl XA
HATET BT T | Uga & (g JUNAAT Ud Aed D UIoaushd H U vy wnfire
fepa ST =Ryl

YA AT & furcHe # WWWg @1 Sl ¥ 99 STeRT-STer AEd & SAdl
T & el W oA Bl 9ve 8l

U @ [T T BT AT R TR e e Jed1 BRI Afeg|

TS YT TIEI W G areAi &1 gaer Suder Hr S @Ryl
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“sft AUl WER (Tedre) § STREvE & gddrd & vgatd & e war §
anfde w7 ¥ fresr € ok R gra & #§ fiwor sver &1 <9 S 7 X #3 #f wfeaarolT
Wil gR W9e # U9 fHar w1l 3fARH Nt I9c 3 Al Bl Ed UgdT dTell §, AR
HAT St 74 39 goie § W R 7 gfg T e M el W S dist T8l der, I WBR
HI 3 Il & fapr & 9T afiagar o1 gde &l &, § 39 Jolc $I @R HRdT g

| Tl BT GG A [ADHR 59 goic DI 91 B SHR-TRIG & WeHd & g9
T 2l

g9 favar &€ 78 g @ w41 8 6 qAe sremen A AEd @it e,
gt Sf0 AEEd g Ud <9 & gar war S Igd e & Ag@ H 9 F XA edd B
foaR T =gt e B8R iR WIRA a¥ & & ARG T AP ¥ g |

IIREUS I Bl & 98 VRN IMTR-IUSHIG, BIoied A oEdds, T &l
Y0 & fY Td ITR/BISNRM W g dTell IMRId YOI B W Bl DISI I SIFANR
T R o1 & fofg # gy sreger st A= et <ft, yer+= €lo #He e ofl, o
HH 8 Afcaerol WS S U9 ga1 |ivig A1 g Wl S B Bifad AR ad BT gl

STRETE I5T HI SHHR-ANER, IHTR-AGfear vd iR HferR T¥wh-sRgR 18
argAl & frafor @ oft e wiwfa fre =Ryl

125.09 fhraHier ol HNHT-HUATT YT oed & 401 & {7 4 B9IR 2 4 950
PRI 30 AR T ¥ WIhd 2010-11 & ¥ doic # gs M| s fog 9t 99 gof &1 X
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*SHRI R. DHRUVANARAYANA (CHAMRAJANAGAR): I would like to take
this opportunity to congratulate and convey sincere thanks on behalf of common
man to our hon’ble Union Railway Minister Shri Mallikarjun Kharge ji for his
commendable effort in presenting a people friendly and pro industry budget.

It 1s a successful balancing act by which he successfully tried convenience
and reach out all corners and all sections of the society to meet their expectations
and demands. It became a yet another mile stone budgets of UPA II Government,
which always tend to be a growth oriented but not overburdening either common
man (passengers) or industry through fare hikes.

Though Kharge ji has spent only 8 months in this ministry but within this
short span of time, he has understood both requirements of the Indian Railways
and expectations of common man from Railways successfully and in his first
attempt itself, he successfully delivered a remarkable budget to meet both the
expectations.

Undoubtedly, it is a common man budget. Though there is a demand for
resource requirement but our minister cautiously acted and not transferred the
burden to the people through fare hike but indeed he committed to provide more
people/passenger friendly facilities and acted firmly to make train journeys are
more safer.

Indeed he has introduced 72 new trains which connect the country from
Kahsmir to Kanyakumari and Goa to Arunachal Pradesh, which inculdes Premium,
Express and Passenger trains. He also announced extension 3 trains and frequency
of 3 more trains.

He made a path breaking decision to politicize the development of Indian
Railways development and made a firm decision to announce the establishment to
rail Tariff Authority, which make scientifically assessed decisions to

support/advise government in fixing of fares and freight.

" Speech was laid on the Table.
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During this hour, I would like convey the humble request of my

constituency people demands,

Request to provide the DIRECT TRAIN between CHAMARAJANGAR

and BANGALORE CITY. Currently there are many trains running between

BANGALORE CITY to MYSORE. Requests extend this any one train up

to CHAMRAJANAGAR. This will indeed help to students, farmers, and

patients to get the access to state capital.

e Request to extend the SHIMOGA to MYSORE or SHARWARD to
MYSORE up to CHAMRAJANAGAR. This will help farmers to get the
access to larger markets located in North Karnataka to sell their agriculture
products.

e The direct train between BANGAORE CITY to CHAMRAJANAGAR and
extension of DHARWAD to MYSORE train to CHAMRAJANAGAR will
generate good revenue to Indian railways both in terms of passenger
revenue and also through freight revenue.

e CHAMRAJANAGAR and its surrounding area is known for good natural

resources i.e. Granite. Currently transportation of these granite rocks to

Mangalore port of Chennai port is happening through by road. New direct

trains will substitute the current transportation mode and help to boost up

the growth in this part of region.

Finally with this note once again I would like to congratulate him for his
commendable job. Also urge him to kindly consider the demands of my

constituency people.
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" DR. SANJAY JAISWAL (PASCHIM CHAMPARAN): In my west Champaran
Constitutency though Raxaul Adapur line is complete and still it’s not being

inaugurated. No new train has been given to Champaran.
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"SHRI PRASANNA KUMAR PATASANI (BHUBANESWAR): I would to like
to mention that no budgetary allocation is made for the state of Odisha. I have
been drawing the attention of the House repeatedly pertaining to the only linking
railway line Kurda-Bolangir from Khurda to Bolangir. It goes through KBK, the
most undeveloped districts of Odisha. This is the only railway line which goes
through adivasi areas, backward areas and hilly areas of the state in the country.
The congress government is highly neglecting to sanction good sums of amount
and ignoring our state, whereas the state is patronizing the railway revenue which
is collected from our state worth16,000 crores of rupees per annum to the centre.
But the centre is only sanctioning 700 to 800 crore rupees to the state in the
railways sector. The centre is totally ignoring us. Nowhere in the country it has
happened. Ask the Chief Minister of state. Hon’ble Navin Patnaik who has
sanctioned 50% of money from state exchequer for rail development and also free
land and is not charging anything to the centre. Despite of that, no money is
sanctioned in this budget.

I have been appealing through my submissions, through my talks for the metro
which is already approved. But no survey work is started to avoid the traffic congestion.
My appeal was for the metro from Choudwaar to Cuttack from Cuttack to
Bhubaneshwar, from Bhubaneshwar to Khurda and Jatni, from Jatni to Puri and konark.
This metro can promote the tourism and traffic congestion would be avoided in the
capital of Odisha, Bhubaneswar. I would like to draw the attention of the Minister to take
immediate action on war footing to promote our state and bring it out of economical

disaster.
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*SHRIMATI POONAM VELJIBHAI JAT (KACHCHH): In my constituency the
Kachchh of Gujarat State, the railway line from Bhuj to Naliya has been allocated
fund but it has not been released since last three years. The frequency of trains like
AC train between Mumbai and Bhuj has to be increased from three days to seven
days. The demands for introduction of train from Punjab to Bhuj have not been

accepted.
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"DR. RATNA DE (HOOGHLY): I would be raising some of important points concerning
my State, West Bengal.

New Railway Minister, Shri Mallikarjun Kharge immediately after taking over
the reins of the Ministry has hiked the fares of railway passengers by 20%. After that too,
there has been efforts to burden the railway passengers. This is unheard of in the annals
of history of Railways in the country. As far as I am concerned it is adding salt to injury
as poor, needy and downtrodden are already reeling under acute and constant rise in the
prices of essential goods, petroleum products.

There has also been efforts to hike fares of Tatkal charges, reservation and
cancellation charges. I would urge the hon. Minister to reduce the Tatkal charges.

I have been raising issues of my constituency and my State. West Bengal for over
4 years. Still many grievances are left to be addressed.

More and more trains are required on emergency basis. I have made in my
speeches during the discussions on Railway Budget and through my communications to
the Railway Minister. I would strongly urge and request the hon. Minister to look into
those aspects for early implementation.

More companies of women RPF personnel and another 8 companies should be
formed with a view to strengthen the security of women passengers.

Efforts should be made to ensure that 10% RPF vacancies are filled up by women

for whom the same is reserved.
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Efforts should also be ensured that freedom fighters are taken care of considerably
for their sacrifice in the past. When they approach the Railway authorities for renewal of
passes, they should be helped out of the way.

More allocations should be made for improving stations in West Bengal.

Railway Minister should consider for setting up of new coach manufacturing and
maintenance facilities in West Bengal.

More funds should be allocated to the Railway Safety Fund. Needless to add here
that funds available in the said Fund is inadequate.

No efforts should be made to increase the fare of Sleeper Class specifically, as
common man travel in this category and more than 80 percent travel in this category.

More and more toilets and waiting halls, benches, etc. in major railways stations
and small stations should be constructed for the convenience of railway passengers. To
achieve this, no efforts should be made by railways to hike passenger fares in the near
future.

I would strongly urge the Railway Minister to give utmost importance and priority
to the pending projects and ensuring manned level-crossings across the country and
ensure its completion early. There should be no unmanned level-crossings in the country.

This should be the singular goal.
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"SHRIMATI SUPRIYA SULE (BARAMATI): I on behalf of my Party support
the Railway Budget. I congratulate Hon. Railway Minister and Railway Board
for presenting a progressive yet balanced budget. The Budget has received
compliments from various sectors of the society since yesterday and I would like
to join the masses.

First of all, I would like to thank the Hon. Minister for making justified
provisions for all states and regions of our country. I remember Hon. Members of
all the parties from Maharashtra had a meeting with Hon. Prime Minister during
last budget session and expressed the urgent need to develop infrastructure in the
state. | think, this is a beauty of Parliamentary Democracy where we can express
our views, government listens, retrospect and takes necessary measures.

In this budget, may it be newly proposed premium trains, new trains
proposed new lines and doublings, Maharashtra has got its due share.

a. Mumbai is better connected to North, South and East through new rail lines
which are passing through various parts of Maharashtra.

b. Pune — Howrah AC Express is connecting Manmad and Nagpur,
Yashwanpur-Jaipur AC Express is connecting pune to western suburbs of
Mumbai at Vasai.

c. I am happy that new lines are proposed to be taken up for surveys, such as
Pune—Baramati via Saswad, Jejuri and Moregaon; Pune—Ahmadnagar via
Kedgaon Kasti; Miraj-Kawthemahakal - Jath-Bijapur; Karad-Kadegaon-
Atpadi-Padharpur.

d. Doubling of Pune-Kolhapur; LaturRoad-Kurduwadi, Parbhani-Parli will be
taken up.

While we are talking about new surveys and new doubling proposals, I
would like mention the status of existing projects in Pune district which are in

progress.
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a. Pune-Daund Electrificaiton- Though the work is in progress and scheduled
date of completion is in 2015, pace of the actual work does not seem to be
matching the schedule. Pune being 7" major metropolitan city in the
country and Daund emerging fast as a neighboring city, this project has
great importance in overall growth of Maharashtra.

b. Pune and the surrounding area is one of the fastest urbanizing area in our
country. More and more people are commuting daily from neighboring
cities to Pune for their work There is urgent need for declaration of Pune-
Lonawala-Daund-Jejuri as a ‘Suburban zone’.

c. There is increasing demand from people to introduce new Shuttle service
between Pune-Jejuri/Nira

d. With completion of Phaltan-Lonand Section, a circular train service should
be started on Pune-Daund-Baramati-Phaltan-Lonand-Pune route.

e. Survey of Hadapsar-Jejuri New line is complete I urge the ministry to
sanction the project and start the work as soon as possible.

f. Pune, Daund and Baramati railway station need basic amenities. Daund
station need a new platform. New Foot Over Bridge because of its height
and construction is divinding Daund city instead of connecting it. Thus we
need ramps at this bridge and opening of the old bridge till this work is
done.

g. Jejuri 1s a major pilgrimage in Maharashtra where billion of common
people have faith. According to the reports, there are more than 50 lakh
people visit the place every year. The temple has 10 festivals in a year
where nearly 5 to 7 lakh people visit the place in a day. These are all
common people. Considering this high number of pilgrims and commuters,
railway facilities at Jejuri are minimal. Though Jejuri is close to busy
railway line very few trains have halt at Jejuri. Jejuri station cannot bear the

load of commuters and it need major development work. I urge the Hon.
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Railway Minister and Railway Board to consider Jejuri for special
development project as a pilgrimage.

h. Double track with electrification is needed for Daund-Manmad section.

i. Mumbai-Pune is the busiest rail route and Pune-Lonawala local service is
also very used service by passengers. The route between Pune and
Lonawala needs third track to manage the load of passengers.

Maharashtra has still many projects pending for sanction or work is going
on.

a. Pune-Nashik and Mhalshej are long pending demands of people from
Maharashtra.

b. Mumbai constitutes one third of total passengers of Indian Railway. MUTP
projects, elevated corridors, additional track work need to complete on
urgent basis.

c. Kokan Railway is been an ambitious project of Railway. Panvel is
emerging as gateway for the Kokan region. But, connectivity of Panvel to
Mumbai, Pune and other major cities by direct long distance trains is rare.
Thus, we need to relook at routs to connect Konkan to major cities in
Maharashtra.

The most fascinating part for me of the budget speech is achievements of
Railway ministry in last decade under UPA government.

a. May it be newlines, doubling and electrification or rolling stock acquisition;
we set steep targets in 11™ five year plan. I feel proud to know that we
have surpassed the targets in all the sections. Railway has maintained its
identity as major factor development.

b. When a region is connected with railway we share a special bond with
nature and people of that region. In this regard, Railway’s achievement to
connect Kashmir and North-Eastern states gives us the feeling of coming

closer to people of this area.
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Rail-People

a.

I like to congratulate all 14 lakh employees of Indian Railways for these
achievement. My sincere thanks to them.

Railway has done excellent financial management so as to
implement the recommendations of 6™ pay commission which reflects as
Rs.1 lakh crore in the accounts book.

There are more million people who work in rail premises may it be
vendor or porter. Situation of porters especially in goods transport.
Railway should make sure that porters are provided with basic facilities
such as shades, drinking water and sanitation by contractors or employers

and to make necessary arrangements for these facilities.

Finances

a.

We all are expecting Railway to provide new lines, more trains
especially in our areas. I think the whole house will agree that railway to
expand and improve its services. We have shown great financial
management in these achievements. Passengers fair has been crucial
topic discussion as railway is popularly known for providing low cost
travel facilities for common people. And thus, any change in this head
becomes headline the same day .... | appreciate the step taken by the
Hon. Minister to set Rail Tariff Authority.. as he rightly said, ‘Hamane
Chilman me Aag Laga Di’.

Demand Management through Dynamic Pricing is an innovative
instrument proposed by the Hon. Minister. Though it can’t be
application for all trains even in long term, but I’'m sure it will be handy
in financial management and also to provide exclusive services.

I hope that more and more states will come forward to partner with
Railway in terms of Cost Sharing Arrangements. Giving priority speedy
completion of these projects will help strengthening these partnerships

bringing in more projects and joining of new states.
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Safety

138

High Speedy, Semi High Speed and Dedicated Freight Corridors are the

projects we are waiting for.

Rail accidents are a painful reality. I have been constantly talking about
railway safety in my last speeches. We all want to see the
recommendations of Kakodkar Committee to be implemented fully
before it’s too late.

I am happy that Hon. Minister recently promised to make Mumbai’s
Railway safer by increasing platform height. There are welcome
measures proposed in the budget speech. But commitment in term of
considerable budgetary allotment to the special head is absent.

We were expecting Rail Safety Council/Commission to be independent
and effective body and to be separate from operations as recommended

by Kakodkar Committee.

Basic amenities to passengers :-

a.

In last year’s budget speech Hon. Minister mentioned about use of
better technology for e-booking. Passengers have responded positively
for passengers friendly initiatives.

But, basic amenities at railway stations is still a major challenge for
Railway. People want clean and hygienic factors. I urge Railway to take
the issue on priority and have special drive for basic amentities.

Since I remember, passenger trains have one woman coach. In last
decades women are playing larger role in the society. More and more
women are active in economic activity and obviously number of female
passengers have considerably increased. I urge Railway to consider
increasing number of women coach for railway. There can be surveys
and we can start from most busy trains where women commute daily for

work.
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Railway is been successful to bring down its operating ratio under 90%
gradually.

Railway 1s getting technologically advanced and financially stronger. I once
again thank millions of people working for glorious Indian Railway and Hon.

Railway Minister for leading this major sector effectively.
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(12) 239-240, (13) 69141-69142.
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"SHRI GANESHRAO NAGORAO DUDHGAONKAR (PARBHANI):I would
like to express my gratitude to the railway minister for announcing policy decision
of taking survey of doubling the line of Parbhani-Parli and Latur Road-Kurudwadi.

I also congratulate Hon’ble Railway Minister for the decision of survey of
doubling of above rail line as the Hon’ble Railway Minister has best known the
ground realities of our region as he is also from our old Hyderabad state. But I
would like to place on the record, Parbhani-Mudkhed rail line is used 170% at
present & few more trains are announced in this budget. The burden of running the
trains on this track would increase of their capacity which would result
maintenance of track, thereby slowing down the speed & trains behind the
scheduled which would cause time loss & expenses to ex-chequer.

I therefore appeal to increase the allocation (Minimum 50 crore) to the
doubling of Parbhani-Mudhkhed track which would complete some part of work.

[ further would like to know the status of schemes announced in
prescending budgets accounced by then railway ministers, about the completion of
‘Adarsh Station’ at Parbhani (Jn.), Purna (Jn.) and Jalna and ‘Modern station’ at
Sailu, Partur’ Pokharni (Nr.) and Gangakhed and what’s step have been
undertaken for the completion of above mentioned projects.

I would like to place an very earnest demand of people of my region for
time bound completion of Akola-Khandwa gauge conversion (MG to BG) within a
stipulated time and this programme of gauge conversion is necessary for
development of the backward region and connect this region to North-East India.

There 1s need to expedite the Parli-Beed-Nagar rail line to increase the
connectivity for convenience of people of my region to Pune & Mumbai.

I would like to emphasise on the fact that injustice is done in my region to
Purna (Jn.) where steam loco shed was located as it was a central place to then
MG rail line. I come to know that such steam loco shed were also present at

Kazipeth, Lalaguda, Guntkal, Gutty in South Central Railway but they were

" Speech was laid on the Table.
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subsequently converted in diesel and electric loco shed. On the contrary the steam
loco shed at Purna (Jn.), Jalna, Manmad (Jn.), Parli (Jn.) and Akola were abolished
and no new diesel loco shed were erracted, this is injustice to this region because
these lines are diesel locomotive lines.

The present diesel loco shed (i.e. Kazipeth, Lalaguda, Guntkal and Gutty)
are in the zone of electrified lines and far away from the Nanded Division (about
350 km.)

Following infrastructure facilities available at Purna (Jn.)

1. Diesel loco shed

2. C & W shop

3. Railway Yard

4. Rest House for officers and running room
5. Railway quarters for employees

6. School

7. Hospital

8.

Community Hall

Therefore, I would request to consider at least one demand of constructing
ultra modern diesel/electric loco shed at Purna (Jn) in Nanded Division.

I demand the Adilabad-Parli and then Nashik (Manmad) electrification as
this line is commercial line for transportation of coal to thermal power stations.

As per the MOU with HRD, Kendriya Vidyalaya should be established at
Purna (Jn.) as ample railway land is available and thousands of railway employees
lived there.

In the last railway budget, Hon’ble Railway Minister has announced the
extension of Mumbai-Latur upto Nanded. But I’'m pained to inform you that the
reason best known to railway administration, the extension is not given to this
train up till now. I therefore appeal to Hon’ble Railway Minister that extension to

this train should be done as early as possible.
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One more train announced in the last railway budget named as ‘Guru
Parikrama Express’ is not started yet. I appeal to Hon’ble Railway Minister to look
into the matter.

I’'m very thankful if Hon’ble Railway Minister has given extension to

following trains:

1. Miraj-Parli passenger upto Parbhani (Jn.)
2. Mumbai-Aurangabad Janshatabdi upto Parbhani or Purna (Jn.)
3. Nagarsol-Jalna Demu upto Parbhani or Purna (Jn.)

With all the above demands I place before you the earnest demand of the
people of my region is that Nanded-Pune express should run daily and one special
train should be introduced between Nanded to Mumbai.

I attract the kind attention to the fact that the stations of Dhondi, Singnapur,
Ukhali (Dist. Parbhani) and Paradgaon (Dist. Jalna) railway stations remains as it
is from establishment of this rail line. I therefore request to Hon’ble railway

minister to create block station to the above railway stations.

I request the Hon’ble railway minister to create passenger reservation
system facility at the respective post offices PRS to Ghansawangi,, Sonpeth,

Mantha and Palam. As these taluka places are far away from nearest rail head.

I would like to attract the attention to the fact that the work of ROB near
Gangakhed railway station is going very slowly, kindly expedite the work and at
the same time to make the provision of ROB at Marathwada Agriculture

University, Parbhani, Manwat Road, Sailu and Partur
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I would like to attract the attention to the fact the injustice is done with the
railway engineers in the allocation of grade pay. They demanding increase in the
grade pay minimum upto Rs. 4800. As per the sixth pay commission the gangman,
the trackman and the railway engineers are in the same category that is group ‘C’.
This is injustice to railway engineers and I therefore appeal to Hon’ble Railway

Minister to kindly consider the demand of railway engineers.
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"SHRI R THAMARAISELVAN (DHARMAPURI): I am happy that I was able to
bring to the notice of the Government concerning various railway proposals during
the last four and a half years concerning my Dharmapuri parliamentary
constituency, out of whicha few proposals have been implemented and may
proposals which are of great public and national interest concerning the railways
as narrated hereinafter are yet to be implemented. Therefore, I take this
opportunity at the fag end of the present 15™ Lok Sabha, to urge upon the Hon’ble
Railway Minister of pay his special attention to the following proposal and take up
these projects on an urgent basis.

The Hon’ble Minister has agreed to undertake a survey to update Morappur
— Dharmapuri rail line providing about 36 kms and the same was announced in the
last railway budget for 2013-14. It comes under my parliamentary constituency.
This is the long pending demand of the people living in my constituency. If this
project is implemented, the people from the headquarter of Dharmapuri district i.e.
Dharmapuri town and surrounding towns will be benefited and it would also
generage a lot of resources for the Railways as these routes are highly
economically viable because of the geographical structures connecting places of
importance with regard to religion, commerce and tourism. As directed, the survey
has been completed and the report has been sent to the board in the month of june,

2013. The approximate cost estimated now is at Rs. 226 croe. Therefore, it is

" Speech was laid on the Table.
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requested that further steps may please be taken for the speedy commencement of
work on the proposed Morappur —Dharmapuri rail line at the earliest.

There is a strong demand for the stoppage of Train No. 16001/16002
Chennai Central - Palani-Chennai Central at Morappur and Bommidi Railway
Stations. Since this train is bound for Palani which is a one of the famous
pilgrimage centres in Tamil Nadu, pilgrims from this part of Tamil Nadu are quite
high and also people going to the capital of Tamil Nadu. In other words, for both
ways there will be a good number of passengers from these two stations and this
will prove once the stoppage is provided at above places. Therefore, stoppage may
please be provided for the said train at above stations. Moreover, the Southern
Railway has already sent a recommendation to the Railway Board for providing
stoppage for the said train at above places as per a communication No. T
454/VI/MP/SA dated 24.1.2014 to me by the General Manager, Southern Railway.

At present there is no direct train between Bangalore and Rameswaram
which runs via Palacode, Dharmapur, etc. Passenger traffic to these places from
one end to another is quite heavy considering the importance of these places.
Therefore, introduction of a new train between Bangalore-Rameswaram-
Bangalore will help to generate more revenue for the railways as well as benefit
several thousands of people who often visit these places. Therefore, it is requested
that a new train my please be introduced between Bangalore and Rameswaram-
Bangalore with stoppage at Marandahalli, Palacode and Dharmapuri Stations at

the earliest.
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Expedite construction of following rail over-bridges already sanctioned:-

a) Adhiyaman Kottai Railway Gate falling on the Dharmapuri-Salem National
Highway (NH-7)

b) Vennampatti Railway Gate in Dharmapuri town

c) Pennagaram Railway Gate (Kumarasamy Pettai Railway Gate)

d) Papparappatty Railway Gate

e) Chinthalpadi Railway Gate

f) Buddireddipatti Railway Gate

There is an urgent need to construct these over bridges at above places. All
these places fall under Bangalore Division of South Western Railway and under
Salem Division of South Railway. The constructions of these over bridges are
very essential as public passing through these gates are finding it very difficult to
commute. I would also like to inform you that the soil test for the first four rail
over-bridges mentioned in item (a) to (d) has been done and it is a matter now
between the railways and the state government to sort out the issues and
commence the work at the earliest.

There is also need to construct a manned level crossing at Sivanalli under
Salem Division of Southern Railways. In the absence of level crossing at Sivanalli,
people from more than 30 villages have to take the risk of their lives by crossing
un-manned level crossing.

Railway Station at Morappur is an ancient Railway Station under the
control of Salem Division of Southern Railways which falls in my constituency.
This Station serves the people who are heading towards Chennai and other parts of

the country and the State. Hundreds of people visit the Railway station regularly.
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Dharmapuri district is the most backward district in the State of Tamil Nadu. Due
to this backwardness, the people of this district had to move from Dharmapuri to
far away places for their livelihood and for better prosperity. However, the trains
which are passing this Morappur Station, do not stop over here i.e. Train No.
3351/3352 Tata Nagar-Alleppey-Tata Nagar-Bokaro Express and 2695/2696
Chennai-Thiruvanathpuram, Chennai Express. A stoppage of said trains should be
provided.

Another important Railway Station falling in my district is Bommidi. This
station also serves the people of both Dharmapuri and Krishnagiri districts.
However, this station does not have stoppage which should be provided for train
no. 6381/6382 Mumbai-Kanyakumari Mumbai as well as 7229/7230 Sabari
Express running between Thiruvanathpuram to Hyderabad via Tirupati. It is pain
and pertinent to mention here that when the Mumbai-Kanyakumari GST Express
enters Kerala, it stops at all stations in Kerala, whereas it does not have a stoppage
at many important stations in Tamil Nadu.

Stoppage of train intercity running between Bangalore-Ernakulam-
Bangalore (12677-12678) and Mysore-Mayiladuthurai—Mysore (16231-16232) at
Palacode has been a long pending demand of the people of this area which is one
of the biggest taluks in the Dharmapuri District. Palacode is a big commercial
centre having sugar mill, etc, for a stoppage of above train at Palacode. Being a
big commercial centre, the movement of people from here to many places across

the state and other parts of the country is quite high. More-over, passenger traffic
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to industrial towns like Coimbaotre, Tirupur, etc from here is quite high. Therefore,
if a stoppage is allowed for this train at Palacode, both the people and the railways
will benefit immensely. Therefore, stoppage at Palacode for this train be provided.

Dharmapuri being close to Bangalore, the capital of Karnataka, passenger
traffic to and fro (Dharmapuri-Bangalore-Dharmapuri) is quite high as in the case
of traffic to all other state capitals in the country from its neighbouring areas.
Presently the said Passenger train only plying between Bangalore-Hospur-
Bangalore. If this train is extended upto Dharmapuri, several hundreds of people
can travel daily on both sides from Dharmapuri to Bangalore and Bangalore to
Dharmapuri. Therefore, this train be extended upto Dharmapuri.

I shall be highly grateful if you could kindly look into it and take immediate
action to implement the above much needed railway demands of the people of my

constituency at the earliest.
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MADAM SPEAKER: Hon. Members, under the prevailing circumstances, it is not
possible to continue the discussion. I shall now put the Resolution to the vote of
the House.

The question is:

“That this House approves the recommendations contained in Paras
76, 77, 80, 81, 82, 83, 84, 85, and 86 of the Sixth Report of the
Railway Convention Committee (2009), appointed to review the rate
of dividend payable by the Railway Undertaking to General
Revenues, etc., which was presented in both the Houses of
Parliament on 8" May, 2013.”

The motion was adopted.
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12.22 hrs
DEMANDS FOR GRANTS ON ACCOUNT (RAILWAYS), 2014-15

MADAM SPEAKER : Motion moved:

“That the respective sums not exceeding the amounts shown in the
third column of the Order Paper be granted to the President of India
out of the Consolidated Fund of India, on Account, for or towards
defraying the charges during the year ending the 31% day of March,
2015, in respect of the heads of Demands entered in the second
column thereof against Demand Nos. 1 to 16.”
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MADAM SPEAKER: I shall now put the Demands for Grants on Account
(Railways) for 2014-2015 to the vote of the House.
The question is:

“That the respective sums not exceeding the amounts shown in the
third column of the Order Paper be granted to the President of India
out of the Consolidated Fund of India, on Account, for or towards
defraying the charges during the year ending the 31* day of March,
2015, in respect of the heads of Demands entered in the second
column thereof against Demand Nos. 1 to 16.”

The motion was adopted.

... (Interruptions)
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12.23 hrs
DEMANDS FOR SUPPLEMENTARY GRANTS
(RAILWAYY), 2013-14

MADAM SPEAKER: Motion moved:

“That the supplementary sums not exceeding the amounts shown in
the third column of the Order Paper be granted to the President of
India, out of the Consolidated Fund of India, to defray the charges
that will come in course of payment during the year ending the 31%
day of March, 2014, in respect of the heads of Demands entered in
the second column thereof against Demand Nos. 8, 10, 13, 15 and
16.”
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MADAM SPEAKER: I shall now put the Supplementary Demands for Grants
(Railways) for 2013-2014 to the vote of the House.
The question is:

“That the supplementary sums not exceeding the amounts shown in
the third column of the Order Paper be granted to the President of
India, out of the Consolidated Fund of India, to defray the charges
that will come in course of payment during the year ending the 31%
day of March, 2014, in respect of the heads of Demands entered in
the second column thereof against Demand Nos. 8, 10, 13, 15 and
16.”

The motion was adopted.

... (Interruptions)
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12.24 hrs

APPROPRIATION (RAILWAYS) VOTE ON ACCOUNT BILL, 2014

THE MINISTER OF RAILWAYS AND MINISTER OF SOCIAL JUSTICE
AND EMPOWERMENT (SHRI MALLIKARJUN KHARGE): Madam, I beg to
move for leave to introduce a Bill to provide for the withdrawal of certain sums
from and out of the Consolidated Fund of India for the services of a part of the
financial year 2014-2015 for the purposes of Railways.

MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for the
withdrawal of certain sums from and out of the Consolidated Fund
of India for the services of a part of the financial year 2014-2015 for
the purposes of Railways.”

The motion was adopted.

SHRI MALLIKARJUN KHARGE: Madam, I introduce™ the Bill.
12.25 hrs

At this stage,Dr.Kakoli Ghosh Dastidar and some other hon. Members
came and stood on the floor near the Table.

... (Interruptions)
MADAM SPEAKER: The Minister may now move that the Bill be taken into

consideration.

* Published in the Gazette of India,
Extraordinary, Part-II. Section-2 dated 17.02.2014
** Introduced with the Recommendation of the President.
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SHRI MALLIKARJUN KHARGE: I beg to move:

“That the Bill to provide for the withdrawal of certain sums from
and out of the Consolidated Fund of India for the services of a part
of the financial year 2014-2015 for the purposes of Railways, be
taken into consideration.”

MADAM SPEAKER: The question is:
“That the Bill to provide for the withdrawal of certain sums from
and out of the Consolidated Fund of India for the services of a part
of the financial year 2014-2015 for the purposes of Railways, be
taken into consideration.”
The motion was adopted.
... (Interruptions)
MADAM SPEAKER: The House will now take up clause-by-clause consideration
of the Bill.
The question is:
“That clauses 2 and 3 stand part of the Bill.”
The motion was adopted.
Clauses 2 and 3 were added to the Bill.
The Schedule was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.
SHRI MALLIKARJUN KHARGE: I beg to move:
“That the Bill be passed.”
MADAM SPEAKER: The question is:
“That the Bill be passed.”
The motion was adopted.

... (Interruptions)
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12.27 hrs
APPROPRIATION (RAILWAYS) BILL, 2014"

MADAM SPEAKER: Item Nos. 36, hon. Minister.

THE MINISTER OF RAILWAYS AND MINISTER OF SOCIAL JUSTICE
AND EMPOWERMENT (SHRI MALLIKARJUN KHARGE): I beg to move for
leave to introduce a Bill to authorise payment and appropriation of certain further
sums from and out of the Consolidated Fund of India for the services of the
financial year 2013-2014 for the purposes of Railways.

MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to authorise payment and
appropriation of certain further sums from and out of the
Consolidated Fund of India for the services of the financial year
2013-2014 for the purposes of Railways.”

The motion was adopted.
SHRI MALLIKARJUN KHARGE: I introduce™ the Bill.
... (Interruptions)
MADAM SPEAKER: The Minister may now move that the Bill be taken into
consideration.

SHRI MALLIKARJUN KHARGE: I beg to move:

“That the Bill to authorise payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the
services of the financial year 2013-2014 for the purposes of
Railways, be taken into consideration.”

* Published in the Gazette of India,
Extraordinary, Part-II. Section-2 dated 17.02.2014
** Introduced with the Recommendation of the President.
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MADAM SPEAKER: The question is:

“That the Bill to authorise payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the
services of the financial year 2013-2014 for the purposes of
Railways, be taken into consideration.”

The motion was adopted.
MADAM SPEAKER: The House will now take up clause-by-clause consideration
of the Bill.

The question is:
“That clauses 2 and 3 stand part of the Bill.”
The motion was adopted.
Clauses 2 and 3 were added to the Bill.
The Schedule was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.

SHRI MALLIKARJUN KHARGE: I beg to move:

“That the Bill be passed.”

... (Interruptions)

MADAM SPEKAER: Motion moved:

“That the Bill be passed.”
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e weed ¢ gy g ofl, g=are]

... (cgagm)

Y Homrew R area : =1 98 TN & B s9feg? T 399 W T8 usl.. (1auT)
MADAM SPEAKER: Nothing else will go in record.
(Interruptions) ... ~

JNTE ARG : 31T B AT IRIR T Fref 1 8, et Qg

.. (ere)
& HEEAT & STeal dred Qg |

.. (e
st gow g aa @ 3@ N HA 7 dEl © Al 39 9 L. (EE) X HAl oame
<. (eragm)
JeE HEGA ; fha 7 e 27

.. (erae)
Y qomrew R @rea : dwa St 3 ¥l GINoT @) 2. (TIYH) MY R WS 2. (FaET)
FIT AAH BRI &2...(Tag™) T I8 AW 9 27 (@aer)
MADAM SPEAKER: The question is:

“That the Bill be passed.”

The motion was adopted.

* Not recorded.
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12.31 ¥ hrs
PAPERS LAID ON THE TABLE-contd.

MADAM SPEAKER: Now, Item No. 10 — Shri K. Suresh.
THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI KODIKKUNNIL SURESH): Madam, I beg to lay on the
Table:-
(1) A copy of the Annual Report (Hindi and English versions) of the
Employees’ State Insurance Corporation, New Delhi, for the year 2012-

2013.
[ Placed in Library. See No. LT 10808/15/14]

2 @ A copy of the Annual Report (Hindi and English versions) of
the Employees’ Provident Fund Organisation, New Delhi, for
the year 2012-2013.

(i1)) A copy of the Annual Accounts (Hindi and English versions) of
the Employees’ Provident Fund Organisation, New Delhi, for
the year 2012-2013, together with Audit Report thereon.

3) Two statements (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (2) above.
[ Placed in Library. See No. LT 10809/15/14]
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... (Interruptions)
MADAM SPEAKER: The House stands adjourned to meet on Tuesday, the 18"
February, 2014 at 11 a.m.

12.32 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Tuesday, February 18, 2014/Magha 29, 1935 (Saka).



	AMENDMENTS AND MODIFICATIONS TO
	BUSINESS ADVISORY COMMITTEE
	STANDING COMMITTEE ON PETROLEUM AND
	STANDING COMMITTEE ON PERSONNEL, PUBLIC
	Shri Anand Sharma
	INTERIM GENERAL BUDGET, 2014-15
	GRANTS (GENERAL), 2013-14          57
	MATTERS UNDER RULE 377          58-72
	RESOLUTION RE: APPROVAL OF RECOMMENDATIONS
	IN SIXTH REPORT OF RAILWAY  CONVENTION
	COMMITTEE  AND
	-GENERAL DISCUSSION73, 75-142
	Shri Mallikarjun Kharge73
	Shri Arjun Ram Meghwal76-78
	ANNOUNCEMENT BY THE SPEAKER
	DEMANDS FOR SUPPLEMENTARY GRANTS
	APPROPRIATION (RAILWAYS) VOTE
	Motion to  Introduce150

	OFFICERS OF LOK SABHA
	THE SPEAKER
	THE DEPUTY SPEAKER
	PANEL OF CHAIRMEN
	SECRETARY GENERAL
	
	
	
	11.05 hrs
	STANDING COMMITTEE ON FINANCE

	SHRI M. KRISHNASSWAMY (ARANI): I would like to draw attention of the Government  regarding the need to set up more industries and other micro, small & medium scale enterprises in Cheyyar which falls in my Arani Parliamentary Constituency.
	In this regard, I would like to state that Cheyyar town in Thruvannamalai District is about  90 kms. from Chennai and 18 kms. from Kancheepuram and started industrialization following the establishment of the industrial complex by the State Industries Pr
	To make use of such vacant land, the same may be allotted to some industries  or micro enterprises for its  maximum utilisation and generation of  employment. Since the investment hot-spots such as Sriperumbudur and Oragadam have become overcrowded, Chey
	In view of the above situation, I request the Government, to intervene and take steps for further industrial development in vacant land in Cheyyar in the interest of the general public.
	
	Rail-People
	Finances
	Safety
	Basic amenities to passengers :-

	12.27 hrs
	APPROPRIATION (RAILWAYS) BILL, 2014(



	The Lok Sabha then adjourned till Eleven of the Clock


